GOVERNMENT OF INDIA

NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI

OBJECTION LIST

National Company Law Tribunal

Objection List March 19th.03.2020 To October 18th.10.2020

Main Case

Advocate

S No |Diary No Matter Name Case Type |Section No Name Status Date
Akash Singhal Vs. Earth
1 10710102/06086/2020 Infrastructure Private Rule 11 of NCLT 178/ 401/ND/201 Akash Singhal |Proof Service 18.05.2020
Limited
Pgs Not Clear-
446,447,453,498,499,501,50
Application Debashish 2,503-
2 |710102062292020 Debashis Nanda under any other [IB/590/PB/2018 Nanda 507,519,521,522,534,543,54 |01.06.2020
provisions- IBC 4,545,556,594,607,608,613-
615,616~
A28 RI2A R27 RRN A78 7921
3 [0710102/03656/2020  |STATE BANK OF INDIA 22(3)(b) 1B/2013/ND/20 Shweta Dhingra|Page NO .11 to 15 Not Clear |02-05-2020

19




Anant Overseas Pvt Itd VS

Vijender

Page no. 289 to 396 &

0710102/06085/2020 1B/73/PB/2017 |Sharma, 401,439,493,494,498,500 Not| 18-05-2020
Global Houserware Ltd L
Liquidator Clear
SHREEINDIAN HOLIDAYS
0710102/03950/2020 PRI\_/ATE LIMITED V§. Sec 252 (3) Prakash _G|r| Pages wrong arrange and 05-06-2020
Registrar of Companies Goswami, Case Type wrong
NCT of Delhi & Haryana
Total Airport Services
(India) Private Limited Vs. CA/159/252/ND |Sandeep Case Type Wrong / Every Pgs
710102062832020 Registrar of Companies Sec 252 (3) /2020 Chilana Signed 04.06.2020
NCT of Delhi & Haryana
-(I—I%tc?ila';llgeic\)/rattgeLri\rl\Iwcifesd Vs Sec 252 (3) - By CA/149/252/ND |Sandee Case Type Wrong / Every Pgs
710102062812020 ) C VS Government nceep ase 'Yp g ¥ 79%104.06.2020
Registrar of Companies Bod /2020 Chilana Signed
NCT of Delhi & Haryana y
BANK OF INDIA Vs. Application ib/1117/nd/201
0710102/03530/2020 RELIABLE INSUPACKS under any other 8 Jaspreet Singh [Pagination Not Done 21-03-2020
PRIVATE LIMITED provisions- IBC
Trifecta Venture Debt Fund 1B/2380/ND/20
0710102/03554/2020  |Vs. Ad Victoriam Ventures 22(3)(b) 19 Anand Raj Page No 14,15,20 Not Clear [30/03/2020

Private Limited




KUMAR ALOK Vs. India

Wrong Document / Case

10 ]710102/06324/2020 Power Corporation Limited Sec. 59 NIL NIL Type 07.06.2020
11 ]0710102/06297/2020 RAKESH KUMAR SINGALA Sec 60(5) 5916235) /23}2018 ANAND BAJPAI |page numbering not mention [06-03-2020
Chhattisgarh State Power Application
Generation Compan under any other
12 10710102/06437/2020 . pany provisions- IBC |ib/197/pb/2017 |anand Shankar |Wrong File 13-06-2020
Limited Vs. Tecpro Systems
o Caveat
Limited o
Application
Shipra Somani Vs.
13 ]0710102/06443/2020 Mayasheel Retail India IBC Under Sec 9 11%/ 2184/ND/20 Manorath Rathi [Wrong Section 13-06-2020
Limited
- . Case Type / Starting
14 |0710102/06481/2020 E/TT':I‘;”I"':; f#f;aDvs' Sec 60(5) 198/ 558/ND/201 2‘33 tKa”mar Pagination Not Done & Pg No [17-06-2020
P 121, Pg No 162,163 Missing
Sec 252 (1) - By
NCOME TAX OFFICER Government
WARD 8(2) Vs. REGISTRAR Body,Sec 252  |CA/1032/252/20|Lakshmi . o
15 ]0710102/06487/2020 OF COMPANIES & (ELBEE 3) - By 19 Gurung Wrong Section 17-06-2020
PORTFOLIO PVT.LTD.) Government

Body




1B/2161/ND/20

MOHIT

16 |710102/06499/2020 Rakesh Kumar Jain Sec 60(5) 19 NANDWANI Proof Of Service 17/06/2020
UNION OF INDIA Vs. UNION OF
17 1710102036052020 DELHI DYMKHANA CLUB Sec 241 (2) NIL DOCUMENT NOT COMPLETE (23/04/2021
INDIA
LIMITED
UNION OF INDIA Vs. UNION OF
18 ]710102036022020 DELHI DYMKHANA CLUB Sec 241 (2) NIL DOCUMENT NOT COMPLETE (23/04/2022
INDIA
LIMITED
Regional
Director
UNION OF INDIA Vs. (Northern
19 1710102036032020 DELHI DYMKHANA CLUB Sec 241 (2) Region), Uncompleted documents 23-04-2020
LIMITED Ministry of
Corporate
Affaire Newas
Regional
Director
UNION OF INDIA Vs. (Northern
20 |710102036002020 DELHI GYMKHANA CLUB Sec 241 (2) Region), Uncompleted documents 23-04-2020
LIMITED Ministry of
Corporate
Affaire Nows
Regional
Director
UNION OF INDIA Vs. (Northern
21 |710102036012020 DELHI GYMKHANA CLUB Sec 241 (2) Region), Uncompleted documents 23-04-2020
LIMITED Ministry of
Corporate

Affairc Now




SUNITA RANI Vs. SAHARA

Sec 252 (1) - By

22 |710102/06434/2020  |CREDIT COOPRATIVE Government EIAI\\IVGELE:‘ Wrong Document 13/06/2020
SOCITY PRIVATE LIMITED Body
Income Tax Department Sec 252 (1) - By
23 |710102/06420/2020  |Vs. Rajesh wadhwa & Government Pranav Kumar ¥V roe”?N'?grf”me”t/ Case  106-12-2020
Yashpal Wadhwa Body P 9
Case Type Wrong / No
VARDHMAN LANDCON SHIVANGI Pagination / Every Pgs Not n.
24 |710102/06393/2020 PRIVATE LIMITED Sec 252 (3) SINGH Signed / ROC & Income Tax 06-10-2020
Service
Every Pages Not Sign / No
ARIHANT INFRAPROJECTS SHIVANGI I
25 |710102/06390/2020 PRIVATE LIMITED Sec 252 (3) SINGH Pagination / Case Type 06-10-2020
Wrong
26 |710102/06338/2020  |@nkaj Kumar Rustagi Vs. Sec241(2)  [NIL Shubho Jana  |Wrong Document 06-08-2020
Pee Aar Exim Pvt. Ltd. 9
Department of Petition Not Sign / List Of
Telecommunication V/s. Sec. 230-232 - |CA/CAA/126/PB Date & events & Brief
27 |710102/06448/2020 Tata Tteleservices Second Motion (/2018 Kamal Kant Jha Synopsis / Accounting 15/06/2020

(Maharashtra) limited

Treatment Certificate




Page no-209 to 216 not clear

Richa gupta Vs. hotel RANJANA ROY [/ Proof Of Service All
28 [0710102/03483/2020 sodiac Sec. 241(1) GAWAI Respondents / Payment 19/03/2020
Receipt
. Sub-section (I) .. . |Page no-97 to 111,105,106~
29 0710102/03481/2020 ACL Components Limited of section 230 Afnaan Siddiqui 109, is ot clear 19/03/2020
GOLDSTONE LIFESTYLE
PRIVATE LIMITED Vs. Sidharth Case Type Wrong / List Of
30 10710102/03498/2020 Registrar of Companies Sec 252 (3) Sharma Date & Events 20/03/2020
Delhi
RAJENDRA PRASAD TAK
Rule 11 of 1B- CASE TYPE WRONG,PAGE
31 (710102064352020 V/S UNION ROADWAYS NCLT, 2016 577(ND)/2018 PAWAN 30-32 MISSED 13-06-2020
LTD. & ORS
Application IB- SUKHDEV CASE TYPE WRONG,INDEX
32 (710102064232020 SHILPI CABLES PVT. LTD. under any other MISSED, PAGE-25-27 NOT 12-06-2020
- 461(PB)/2017 |MADNANI
provisions- IBC CLEAR
33 (0710102/06412/2020 TCM-UTM JV'Vs. RAJESH Sec 60(5) C.Pc NO. IB- ANGAD MEHTA [Case type wrong 06-12-2020

JANGRA

248/ND of 2019




DEEPAK Vs. INC cP Case type wrong/Pages Not
34 |0710102/03527/2020 [CONSTRUCTIONS PRIVATE Sec 60(5) NO/IB/272/PB/2|DEEPAK pe wrong/Fag 21/03/2020
Clear-19 / Missing Pg-9
LIMITED 019
uttam value steels limited Application
35 |0710102/03595/2020 |Vs. art special situation under any other CP/IB/ 1830 OF |VADAYANT Case type wrong 19/04/2020
. L. . 2017 PALIWAL
finance limited provisions- IBC
SUNIL HANDA Vs. TODAY
36 |0710102/03610/2020 [HOMES NOIDA PRIVATE Sec 60(5) C.P. NO.923 OF |ABHAY PRATAP Case type wrong 24/04/2020
2018 SINGH
LIMITED
KUNDAN CARE PRODUCTS Application Every Pages Not
37 1710102/06367/2020 LIMITED Vs. MR. AMIT Rule 11 of 1B/340/ND/201 Vaibhav Singh |Sign / Adffidavit Deponent  |09-06-2020
NCLT, 2016 8 .
GUPTA Signature / Case Type Wrong
CITRON STRAEGIES PVT
38 |0710102/06009/2020 |LTD Vs. LEADING IBC under Sec 7 ggt’;;%an“}'B (150) EC;X'IE &/'IISSSSEES PART 3 IRP 111 05-2020
HOTELS LTD
ENDLESS SERVICES
39 [0710102/06047/2020  |"RIVATE LIMITED Vs. IBC under Sec 7|€0MPaNY page:25, 31, 54, 84, 8688, |, 455020

ELLY REALCON PRIVATE
LIMITED

Petition IB (IBC)

not clear etc




CAPITAL TRADE LINKS
LIMITED Vs. KDP

Company

proof of service missed AND

40 10710102/06029/2020 |y b\vEl | PRIVATE IBC under Sec 7| b tition 18 (IBC) BREIF OF SYNOPSIS MIsseD | 1170272020
LIMITED
CITRON STRAEGIES PVT

41 |0710102/05995/2020 |LTD Vs. ASIAN HOTELS IBC under Sec 7 ggtrirt‘f;an”}'B (150) Egi;zlﬁfsggyu MISSED 141.05-2020
(NORTH) LTD
HOTEL BANJARA LIMITED Compan Pagination missing ETC

42 0710102/03583/2020  |Vs. CHARMS INDIA IBC under Sec 7 Petitf; ! }'B (150) b A%ES NOT CLE A‘-E{ 14-04-2020
PRIVATE LIMITED
Workgroup Business
Solutions PVT Ltd Vs. NSS Company e

43 10710102/06526/2020 GLOBAL SOLUTIONS PVT IBC Under Sec 9 Petition 1B (IBC) document uncompleted 19-06-2020
LTD

FORM 1 PART 3 HAND

RAKESH JAIN Vs. SIKKA Compan WRITTEN 17 PAGE

44 |0710102/03137/2020 |INFRASTRUCTURE PVT. IBC under Sec 7 Petiti% ! }'B (180) HANDWRITTEN 59 PG CUT  |11-03-2020
LTD. 61,63 PG CUTand single

home buyer

Rakesh Jain & Another Vs. Sec. I(D:Ztrir"ci?) anny Proof of Service & List of

45 0710102/06574/2020  |MCJ MULTIPACK PRIVATE 241(1)Sec. | O e |BharatArora  [Date And Events & Brief 123062020
LIMITED 242(4) P Synopsis

Act)




Kuldeep Kumar Bassi Vs.

WRONG CASE TYPE,PAGE

46 |[0710102/06249/2020 Sec 60(5) IB/50/PB/2018 |Srishti Khare  [NO.-145,180,181,242 02-06-2020
CMI FPE
TRANSLATE
SATYADEVI ALAMURI Vs. (IB) - Bhavana Pg No 8A,11,12 & case type
47 (0710102/03534/2020 |TECPRO INFRA PROJECTS Sec 12(2) wrong & documents not 24-03-2020
1721(PB)/2019 |Duhoon
LIMITED upload properly
K&A Organics Vs. Tamta
48 |0710102/06123/2020 Construction Co-Private Sec. 12A IB/1121/ND/20 |ARVIND case type wrong 21-05-2020
- 19 KUMAR
Limited
uttam galva metalics Application COMPANY
49 |0710102/06065/2020 |imited Vs. pricewater under any other | £ TTION MISHA case type wrong
house coopers professional - (IB)-2054(MB)/
. provisions- IBC
services 2018
uttam value steel Vs. Application (1B)-2054(MB)/
50 ]0710102/06064/2020 pricewater house coopers under any other 2018 MISHA Wrong Section 15-05-2020
professional services provisions- IBC
Pgs Not Clear-
precitech enclousures 46,59,62,75,76,88,89,93,95,9
system pt. Itd Vs 9,100,101,102,103,105,111,1
51 |710102/06589/2020 ' ' Sec. 241(1) SANYAM JAIN  |12,113,114,116,120,121,123,|24/06/2020

precitech enclousures
system pvt. Itd

163,164,165,170,173,180,18
2,200,201,202,204,205,240,2
42 281 285Q 260 2A1 2RD




PANKAJ KUMAR RUSTAGI

List Of Date & Events / Brief
Synopsis / Pg Not Clear19 /

52 1710102/06261/2020 Vs. PEE AAR EXIM PVT. Sec 425 Shubho Jana - 06-03-2020
Missing-26 / Wrong Arrange-
LTD.
67,102
Pushpa Shrikant Kulkarni
53 |710102/03548/2020 Vs. Unitech Limited Sec. 73(4) NIL Document Not Properly 28/03/2020
Balasubramanian
Enterprises Private Limited Not Properly Upload A
54 1710102/03586/2020 Vs. ANDY NADAR Sec. 131(1) NIL Document 16-04-2020
MATHIALAGAN
Application CP/IB
55 10710102/06581/2020 IDBI Bank Limited under any other Harshit Khare |Proof of Service 23/06/2020
- NO/3/ND/2019
provisions- IBC
Ms. Priyanshi Arora Vs. Application CpP NILESH
56 ]0710102/06586/2020 Dream Procon Projects under any other INO/IB/1771/ND Case Type Wrong 23/06/2020
L - SHARMA
Limited provisions- IBC /2018
Global Autotech Limited Vs. Application
L . . Cp Case Type Wrong & Pg No
57 10710102/03423/2020 Maini Constructions Private under any other NO/1236/2016 ROHIT GANDHI 114 181 18/03/2020

Limited

provisions- IB




58 | 0710102/06394/2020 |MUKESH KUMAR GUPTA 60(5) 1B/755/PB/2018 [NOT MENTION |CASE TYPE WRONG PAGE
Jagat Pal Paliwal &
59 ]0710102/06298/2020 |Anothers Vs. Jassum APPLICATION 1B/1756/PB/201 | SAPAN MOHAN CASE TYPE WRONG
. 8 GARG
Propcon Projects Pvt. Ltd.
Punjlloyd Ltd Vs. Indian Oil Meharia &
60 |0710102/06287/2020 Corporation Limited 60(5) 1B/731/PB/2018 Compaby CASE TYPE WRONG
Jagat Pal Paliwal &
61 |0710102/06299/2020 [Anothers Vs. Jassum APPLICATION 1B/1756/PB/201 | SAPAN MOHAN CASE TYPE WRONG
. 8 GARG
Propcon Projects Pvt. Ltd.
M/ s NUPUR FINVEST PVT.
62 |710102065512020 LTD. V/S M/ s UNNATI Sec 60(5) 1B-45(PB)/2018 ';R'QJUAKI\EAT \éVg&NSGI GCI'\? SI\'/IEI;ZEE /TRUE 20-06-2020
FORTUNE HOLDINGS LTD.
M/S STRESSED ASSESTS Application IB- MANISH Matter Format Wrong / Index
63 |710102065432020 STABILIZATION FUND V/S under any other 244(PB)/2019 |AGARWAL Not Properly / Every Pages  |24-06-2020

M/S JAIN STUDIOS LTD.

provisions- IBC

Not Sign




Indian Qil Corporation

al oratlo Meharia & CASE TYPE WRONG,ONLY
64 |(710102062742020 Limited \{s. In_dlgn Oil Sec 60(5) Compaby PROOF OF SERVICE
Corporation Limited
. . Sec 252 (1) - By .
65 |710102/06269/2020  |Alfatech Private Limited Vs. Government  |NIL Kajal Goyal  |35¢ TYPe Wrong / STK7 e 4 5020
The Registrar of Companies Body Missing
HYGIE PROFILE (INDIA)
PRIVATE LIMITED V. MANISH Pgs Not Clear-41,118,134 /
66 |710102/06245/2020  |oe oo o e Sec252(3)  [Sec252(3) | AR SINGH |Al Pas Blur 02.06.2020
COMPANIES
B L TRADE INDIA PRIVATE
67 |710102/03485/2020  |LIMITED Vs. REGISTRAR Sec 252 (3)  [NIL gﬁsgd KUMAR Iﬁi;ﬁ}?ﬁ;";g&% é ROC& 119/03/2020
OF COMPANIES
Vishal Fabrics & Ors Vs. .
68 [0710102/03282/2020  |AV3 Developers (India) Sec 60(5) un singh Memo of Parties & Pages Are |5 6 5020
Not Clear
Pvt.Ltd
Sec.
TUSHAN AHUJA Vs. VIPIN 241(1),Sec. . .
69 |710102/06619/2020 |\~ 242(4) Sec. ANGAD MEHTA |Breif Synopsis 25/06/2020

244(1)




Sec 252 (3) - By

Translate Pg-78-79,81-88,91

UJJAWAL GARMENTS Sanjeev
70 [710102/03412/2020 PRIVATE LIMITED Government Choudhary / _Pg_Not Clear-69,89 / 18/03/2020
Body Missing-17-34
Application Navneet Kumar
71 |710102/03383/2020 Navneet Kumar Gupta under any other |1B/1038/2018 Gupta Pgae Not Clear-80 17-03-2020
provisions- IBC P
SUDHIR POWER PROJECTS
72 [710102/03271/2020  [LIMITED Vs. ARYAVIR E‘é'lelng 6 ML EQEEMEET Document Not Upload 14-03-2020
BUILDCON PVT. LIMITED !
Application 1B/2240/ND/20 Case Type Wrong / Pages
73 [710102/03252/2020  |Anil Tayal under any other NIL ype ¥irong / Fag 13-03-2020
- 19 Blur-3-7,15 / Missing-16
provisions- IBC
Application
Income Tax Vs. M/S Benant Noor Case Type Wrong / Wrong e
74 |710102/03241/2020 Comfortable Travels Pvt.Ltd unde?r_any other |CA.N0.28/2020 Singh Marok Document 13-03-2020
provisions- IBC
JMS STEEL AND POWER Application . Index Not Mention / Pg Not
75 |710102/03152/2020  |CORPORATION Vs. ANIL under any other ;B/ 995/ND/201 EZ'ST:gsih Clear-5,9-10,15-18,21-28 /  |12-03-2020

MATTA

provisions- IBC

All Page Blur




Application

JNC CONSTRUCTIONS PRABHJIT Every Pages Not Sign & Case|, .
76 1710102/02744/2020 PRIVATE LIMITED undgr_any other |1B/272/PB/2019 SINGH SONI | Type Wrong 02-03-2020
provisions- IBC
ALCHEMIST ASSET
RECONSTRUCTION Pagination Not Mention After-
77 1710102/02754/2020 COMPANY LIMITED Vs. Sec 60(5) 1B/593/PB/2018 |KARAN KOHLI 3 02-03-2020
ANJU AGARWAL
INC CONSTRUCTIONS Application PRABHJIT Every Pages Not Sign & Case
78 1710102/02749/2020 PRIVATE LIMITED undgr_any other |1B/272/PB/2019 SINGH SONI | Type Wrong 02-03-2020
provisions- IBC
Application .
JNC CONSTRUCTIONS PRABHIIT Every Pages Not Sign & Case|, .
79 1710102/02745/2020 PRIVATE LIMITED unde_r_any other |1B/272/PB/2019 SINGH SONI | Type Wrong 02-03-2020
provisions- IBC
Serious Fraud Investigation
80 (710102/06678/2020 Office Vs. Century Sec 241 (2) Ashim Sood Proof Of Service 29-06-2020
Communication Ltd & Ors
VIRGIN TECHNIBUILD
81 |710102/06670/2020  |INDIA PVY LTD Vs. Essar Sec. 71(10) SUVABRATA  |Document Not Upload / Case |,¢ ¢ 55
DUTTA Type Wrong

Project (India) Ltd.




Sapan Mohan Garg Vs.

Application

82 (0710102/06640/2020 [JASSUM PROPCON under any other g(F)’{IsB/ 1756/PB/ Z’:‘;AGN MOHAN PAGE NO 18 & 19 MISSING [26/06/2020
PROJECTS PVT LTD provisions- IBC
Deepraj Investments Application Case
83 [0710102/06735/2020 Limited Vs Sai Precious under any other [no/IB/2845/ND/ [Sushil Aggarwal |Document not properly 01.07.2020
Traexim Private Limited provisions- IBC 12019
Application
INCOM WIRES AND 1B/1456/PB/201 . Pg Not Clear-10-13,15-17,19-
84 [710102/06730/2020 CABLES LTD. undgr_any other 9 Rakesh Jindal 21,23,25,28,29,31,33, 30/06/2020
provisions- IBC
Deepraj Investments Application IB- Document not uploaded
85 |0710102/06741/2020 Limited Vs Sai Precious under any other NA properly no index no 07-01-2020
. . L o 2845/ND/2019
Traexim Private Limited provisions- IBC annexures. Etc.
SANTOSHI FINLEASE CP/1B/2122/ND/|ANAND All pages not clear &
86 (0710102/06779/2020 PRIVATE LIMITED Vs Sec 60(5) 2019 PRAKASH teizénslated pages 599 to 612 ]03.07.2020
PUNEET SACHDEV Vs Application .
CA/779/C- Pages not clear-10 to 17 is
87 10710102/02595/2020 BHARATIYA ROADLINES under any other 111/ND/2020 Puneet sachdev not dlear & Index 03.07.2020

PRIVATE LIMITED

provisions- IBC




Rakesh Mediratta vs Asian

Yogesh Kumar

objection- claim amount less

88 1710102068232020 Hotels (North) Ltd Section 9 Jagia then 1 crore 04.07.2020
89 |710102/06796/2020 K.K GOLYAN Vs nulon india Sec. 242(4) NIL xw;NA ROY Fees Isue 07-03-2020
Union Of India Through
Serious Fraud Investigation . .
90 |710102/06861/2020 Office Vs AMB Buildprop Sec 241 (2) NIL Ashim Sood Proof Of Service 07-06-2020
Pvt Ltd & Ors
RP SUNIL KUMAR Sunil Kumrar
91 |0710102/06891/2020 AGRAWAL Vs Agarwal Case Type Wrong 07-07-2020
Application . .
92 |710102/06906/2020 |t Consultants Vs under any other [[/748/ND/201 priyadarshi —{p 0 oo Not Properly 07-08-2020
Vardhman Infradevelopers . 9 chaitanyashil
provisions- IBC
Case Type Wrong / PAGE
SOMA NOT CLEAR
93 0710102/06369/2020 |GAUTAM BUILDERS Vs Sec 60(5) 1B/272/PB/2019 SAMANTARAI |21,22,25,26,28,29,30,34.35,3

6,37




COMPANY

OBJECTION Pagination Not

Application . .
94 | 0710102068482020  |JAGDISH SINGH NAIN Vs. under any other | ETITION (IB) |ABHISHEK Done &amp;amp; Index
rovisions- IBC NO.1359 NAIK Missing &amp;amp; Proof of
P JND/2019 services
Case Type is IA instead of
Three C Universal company petition and
95 | 0710102/03487/2020 |[Developers Pvt Ltd Vs. section 7 Maya Gupta documents are not complete |20-03-2020
Gulshan Homz Pvt Ltd only vakalatnama and service
is uploaded
Case Type is Wrong , page
SOMA no. 53 is missing, pg no. A
96 (0710102/04263/2020 |GAUTAM BUILDERS Sec 60(5) 1B/272/PB/2019 SMANTARAL 2122.25,26,28-37 are not 07-05-2020
clear
SERVICES Vs. KARAN Rule 11 o CHANDRA |01 e 18,20 30,43 NoT
97 10710102/02826/2020 MOTORS PRIVATE NCLT, 2016 381/2014 \S(QE'IE\H/AR CLEAR 10.07.2020
LIMITED
GURUANSH REALTECH
PRIVATE Rule 11 of
98 [0710102/06797/2020 LIMITED Vs. AARCITY NCLT. 2016 94/PB/2020 VENKET RAO |pagination 10.07.2020
BUILDERS PRIVATE !
LIMITED
JAKSON
PAGE NO 8-28,36,64,65,66
ENGINEERING Vs. UM Rule 11 of PN
99 10710102/02946/2020 GREEN LIGHTING PVT. NCLT, 2016 2581/2019 UTTAM DATT |NOT CLEAR PAGE 10.07.2020

LTD.

70,72,73,74 HINDI




INDEX BLURE, PG 5,5A,9 ,12

KANHA v other Arimech ,27,28,35,NOT CLER 41-63
100 |0710102/03134/2020  |BUILDERS Vs. ANIL rg'vision 995/2018 e PG MISSED, 60,70,73-85 NOT |10.07.2020
MATTA P 9 CLEAR AND UPLOAD IN ONE
FOLDER
Rani Electrodes Ltd. Vs Sg]ge:t_lon - @ stamp missing,
101 |0710102/06926/2020 II-:\‘ES/IL/JASEI;IGEISNE?FSING IBC Under Sec 9 RAHUL AHUIA {0280 00,112,115, 118,230 |10-07-2020
241 affidavit 9(3)b missing
SUPER TENT HOUSE
PRIVATE LTD Vs. APPEAL/203/ND |AKSHANSH .
102 0710102/06214/2020  |oo oo o o Rule 11 of NCLT| 5 CINGHAL CASE TYPE IS WRONG 30-05-2020
COMPANIES
SANJIV KUMAR ARORA V. Application 18/879/NDj201 |K K SINGH &
103 |0710102/06217/2020  |CVIEW INNOVATIONS PVT. under any other |4 KRISHNA CASE TYPE IS WRONG 30-05-2020
LTD provisions- IBC MISHRA
ROHIT SEHGAL Vs.
104 |0710102/02098/2020 | BHAVINDER SINGH sec-33 CP/1525/nd/201) Lo i gautam | 172 T 180180 187191 ete 1, 561 5070
9 not
KHURANA
ARIVOICE TELENET Sec 252 (3),5ec Case Type Wrong / Pages
PRIVATE LIMITED Vs 252 (3) - By SIMRANJEET "y
105 |710102/06999/2020  |oc oo o ——— SINGH g:a: 85-97 After Pages all  |13/07/2020
COMPANIES Body




Pawan Garg Vs PUMA

Every pages not signature /

106 (0710102/06996/2020 REALTORS PRIVATE Sec 60(5 1B/934/PB/2018 |Anurag Bhatt Affidavit wrong formet 13/07/2020
LIMITED
107 |0710102/07001/2020  |VP SHARMA Vs Rule 11 of NCLT SQQSAA’ 12/ND/ |\/p spaRMA Eslf)‘;rge”t not properly 13/07/2020
GRANITE GATE SOCIAL
WELFARE
108 | 0710102/06949/2020 |SOCIETY Vs. M/S Sec 60(5) 1248/PB/2018 [Nitin Mishra AFFDAVIT 14.07.2020
GRANITE GATE
PROPERTIES PVT LTD
APADANA TECHNOLOGIES
IMPORTS Rule 154, NCLT |CA/CAA/44/ND/
109 (0710102015642020 LIMITED Vs. DEPARTME 2016 2019 K K R DAS Case Type Wrong 10.07.2020
NT OF COMPANY AFFAIRS
Page Not Clear-211,215-
. . Sec 272 of the !
Registrar of Companies Vs . 216,219,220,235,264-
110 |[710102/07060/2020 M/S LOTUS REALCON LLP (228;n3pan|es Act, Kamal Kant Jha 269,271,438,505-506,515- 15/07/2020
516,619,621,622-623,
Page Not Clear-103,220-
Registrar of Companies Vs Sec 272 of the ;?;’igigfﬁ’;ig’g;ﬁ’gg_Sz
111 |710102/07071/2020 M/S UTSAV SECURITIES Companies Act, Kamal Kant Jha S 15/07/2020
PVT. LTD 2013 6,589,618 / No Pages Sign-

554-558,562-616 / Pg Cut-
605




page 6, (list of dates
&amp;amp; events missed)

ANURAG RASTOGI Vs. RAHUL . o
112 |0710102/06937/2020 CHARMS INDIA PVT. LTD. IBC under Sec 7 MALHOTRA breif of synopsis missed page [10-07-2020
28-31 cut, no record of
default given
HOTEL HORIZON PVT. .
113 |0710102/06062/2020  |LTD. Vs. KOMOREBI IBC Under Sec 9 Yash Tembe '1%19_?568;; §:|a8t2' 134,182, |45 052020
INDIA PRIVATE LIMITED
SHIVAM MEDIRATTA Vs. . .
114 |0710102/06825/2020 | ASIAN HOTELS (NORTH) IBC Under Sec 9 YOGESH K. |memo of parties missed and |, 545
LTD JAGIA claim is less than 1 Cr
PSL page:49-51, 57, 65, 76, etc
RANGBARSHI PROJECTS ADVOCATES ) AN
115 ]0710102/06591/2020 PVT LTD Vs. VIPUL LTD IBC under Sec 7 AND zzgeaz\c/)(t) é:elli:r ;gltfjacr::l::g;eez 24-06-2020
SOLICITORS
HIGH GROUND
ENTERPRISE LIMITED Vs.
116 |0710102/06333/2020 IRS COMMUNICATIONS IBC Under Sec 9/10-06-2020 88511 67622 |debt amount less than 1 cr  |08-06-2020
PRIVATE LIMITED
PUNJAB NATIONAL BANK 51,82, 84, 503, 512, 524,
Vs. M/S. KARNAL 541, 547, 548, 553, 556, 565,
117 10710102/06847/2020 : ’ IBC under Sec 7|15-07-2020 9417640609 not clear page 588-594 06-07-2020

AGRICULTURE
INDUSTRIES LTD.

wrong arrange page and
record of default missed




GAV Developers Pvt Ltd Vs

118 [0710102/07012/2020 Shubh Advisors Pvt Ltd Rule 11 of NCLT No Document Uploaded 14-07-2020
Page no. 49,141,147 to 150,
AGBRO FOODS & FMCG . 178 Not Clear and page no. o
119 [0710102/01591/2020 LIMITED Vs Sec 252 (1) Dhruv Mishra 74, 74 Wrong Arrange, 04-02-2020
Payment DD Expire
Kuldeep Verma Liquidator
of Hindustan Paper
Corporation Ltd Vs Ministry Rule 11 of 1B/418/ND/201 e
120 |0710102/07223/2020 of Corporate Affairs NCLT, 2016 8 Case Type Wrong 20-07-2020
Registrar of Companies
Bangalore
AN Infracom Pvt Ltd Vs AN Wrong Arrange-6-7 / Page
121 [710102/07165/2020 Infracon Pvt Ltd Sec 60(5) 1B/45/PB/2018 [RAJEEV KUMAR Not Clear-54-56,57 17/07/2020
Promila Ahuja Vs Earth CP/1B/1747/PB/ . Index not uploaded & not
122 {0710102/07238/2020 Buildprop Pvt Ltd Sec 60(5) 2018 Sunil K Goel pagination 21/07/2020
ANURAG AIR
CONDITIONING PVT. Sec 252 (3) - By
123 |0710102/07138/2020  [LTD. Vs. REGISTRAR OF Government ;SO/ 252/ND/20 Safgazype Wrong / Index Not|, 172020
COMPANIES NCT OF DELHI Body P

AND HARYANA




EVAN MULTISPECIALITY
HOSPITAL & RESEARCH

124 |0710102/03630/2020  |CENTRE PRIVATE Sec 60(5) pagination not Done 22/07/2020
LIMITED Vs. STATE OF
UTTAR PRADESH

Pg No 40,41 Not Clear

CANARA BANK Vs. MR. Rule 11 of '

125 [0710102/03659/2020 | e oo NCLT, 2016 | 1705/B/2018 II\D/IC:t:::Jrr\nent And Index Not  [22/07/2020
NORTHERN ARC CAPITAL Application o

126 |0710102/03209/2020 |LTD. Vs. FIVE CORE under any other | 1671/ND/2019 gt‘; ri“pport'”g Affidavitand B> 10712020
ELECTRONICE LTD provisions- IBC P
AASHISH
GUPTA Vs. UNNATI Document Not Properly

127 {0710102/03206/2020 | Zo0 o SV e Sec 66(1) 1705/PB/2018 Unload 22/07/2020
LIMITED
g:,IAIEAGVs GRADES Application Page No. 352 to 354

128 |0710102/03333/2020 ' under any other |33/ND/2019 &amp;amp; 356 to 360 not  |22/07/2020
ENTERTAINMENTS rovisions- IBC clear, 362, 363 Hindi
PRIVATE LIMITED P 1305
OM PRAKASH VIJAY-

129 |0710102/06442/2020  |LIQUIDATOR Vs. FANTA Sec 60(5) 37/PB/2018 Wrong Case Type 22/07/2020

STIC BUILDCON PVT LTD




MOBIINNOVATION
SOFTWARE PRIVATE

SELECT WRONG SECTION

130 {0710102/06439/2020 LIMITED Vs. REGISTRAR 44/252/2020 AND PAYMENT 22/07/2020
OF COMPANIES
M/S ANJUSHREE N
ENTERPRISES Vs. M/S C Application (1B)- Krishna Kumar |Application Sign Missed &
131 10710102/03114/2020 |\ 1\ INNOVATIONS PVT. under any other | o-0 \5yi2019  |Mishra True Copy Signature Missed
provisions- IBC
LTD
132 |0710102/03614/2020 |BEST AGOLIFE LIMITED Rule 11 of NCLT|CPCCAMIA9/PB/| pe o Siddiqui |P29ination Not Done & Main 1, ) 554
Vs. 2018 Index
ANEESHA DUTT Vs. Application
133 |0710102/03606/2020 NORTHBRIDGE under any other | TP/09/PB/2020 |Aneesha Dutt C;';fa\f;NXLSSED & 23-04-2020
CONSULTING PVT LTD provisions
BLUELEMON
TECHNOLOGIES PRIVATE HEMANT Case Type Wrong / Not
134 [710102/07239/2020 LIMITED Vs REGISTRAR OF Sec 252 (3) KUMAR Properly Document Arrange / [21/07/2020
COMPANIES NCT OF DELHI Income Tax Service
AND HARYANA
M/S BRAND REALTY IB Index (Applicant not
SERVICES LTD. Vs M/S SIR Rule 11 of : signature).pages not sign 1
135 |0710102/07254/2020 JOHN BAKERIES INDIA NCLT, 2016 /11-C)B/1677/ND/20 pankaj agarwal to 4/9.Prayer (Applicant not 21/07/2020

PVT. LTD

signature)




Rajiv Khanna Vs Earth

CP/1B/1747/PB/2

136 |0710102/07269/2020 Buildprop Pvt Ltd Sec 60(5) 018 Sunil K Goel Page not clear 120 22/07/2020
137 |710102/06715/2020 IKNIBSAOLYAN Vs. NULON Sec. 241(1) xw:INA ROY Wrong Index 30/06/2020
ALANKAR CHEMICALS
PRIVATE LIMITED Vs. Sec. 230-232 - |CA/CAA/13/ND/ Case Type Wrong / oL
138 1710102/10147/2013 MD. NAZIM KHAN Second Motion [2019 ANIL SINGH Document Not Properly 07-05-2020
LIQUIDATOR
USHA BRECO LIMITED Vs. Caveat Caveat RAKESH
139 10710102/07076/2020 | \nj1 KUMAR LADHA Application Application WADHWA Case Type Wrong 15-07-2020
Application
140 [0710102/07121/2020 RISA:IVLIJ ;EK'IL'J:ITVI\?I’C?AL'I\'/; under any other [Nil Jaskaran Singh [Document Not Properly 21-07-2020
' ' provisions
index missed memo of parties
GODDONE missed list dates &amp;amp;
INFRASTRUCTURES VIBHA V event , breif of synopsis
141 |0710102/07127/2020 PRIVATE LIMITED V. IBC Under Sec 9 MISHRA missed page 92-95, 110, 113-|16/07/2020

SUPERTECH LIMITED

130, 145, 152, 153, 208 not
clear page 197 client sign

miccod comnliance affidavit




SMX FARMA LIMITED Vs.

142 [0710102/03410/2020 MEDI XPERT INDIA LTD. IBC Under Sec 9 Atul Sahi claim less then 1 Cr 17/03/2020
HIGH GROUND
ENTERPRISE LIMITED Vs. Shantanu
143 [0710102/06329/2020 ASCEND MEDIA PRIVATE IBC Under Sec 9 Derhgawen page:35, 68, 69, not clear 06-08-2020
LIMITED
DR. NEEL SAINT Vs. M/S Ashwani Kumar |all pages are not clear
144 10710102/03607/2020 PARSVNATH DEVELOPERS IBC under Sec 7 pag ! 23/04/2020
Gupta Upload clear copy
LIMITED
MAM CHAND No Sign in Application
GOEL Vs. UTTAR PRASHANT
145 [0710102/07332/2020 DEVELOPMENT PRIVATE Rule 11 of NCLT|81/nd/2020 MEHTA tfgnljl%jm%:acg: Ncé.inlsnto 24/07/2020
LIMITED Py Sing
PRINCIPAL
COMMISSIONER OF K. ENATOLI No Sign in Application & No
146 |0710102/07339/2020 [CUSTOMS Sec 42 706/2018 SiEM A True Copy and Page No 63  [24/07/2020
(IMPORTS) Vs. GIAN not Clear
CHAND NARANG
ORIENTAL BANK OF PAGE
COMMERCE Vs. M/S PRANAV
147 [0710102/07320/2020 SHEKHAR RESORTS LTD. & Sec 60(5) 22/2018 VERMA 24,2934,35,36,39,42,43,44,4 |24/07/2020

ORS.

6-49 NOT CLEAR PAGE




RAJESH JANGRA Vs DY.

P- 36 Hindi, P- 92, 195, 197,

148 [0710102/07341/2020 [CHEIF ENGINEER Sec 60(5) 1B-248/ND/2019(Nil 255 Not Clear 8800343000
(CONSTRUCTION-II)
UNION OF INDIA Vs. GYM .
149 [0710102/06038/2020 KHANA CLUB LIMITED Sec 241 (2) Nil Incomplete Document 12-05-2020
UNION OF INDIA Vs. GYM .
150 [0710102/03604/2020 KHANA CLUB LIMITED Sec 241 (2) Nil DOCUMENT NOT COMPLETE |12-05-2020
ANNAY REALTORS
151 [710102/07352/2020 PRIVATE LIMITE[.) vs Sec. 241(1) Prashant Jain [Translate-102-111,133-146, |24/07/2020
Dream Towers Private
Limited
Page Not Clear-109-
_ _ 110,156,264-266,295-
Harjeet Singh Chadha Vs 297,311-316,326,336,338-
152 [710102/07366/2020 Chadha Motor Transport Sec. 241(1) Nahush Jain 340,376,377-379,381, After |24/07/2020
Company Private Limited Not Page Numbering-381 /
Translate-127-131,135,136 /
Miccina-320-3230 371 [/ B4
page-
11,12,16,23,24,28,30,31,59-
61,89-94 not clear and after
. ADDITIONAL |IB- '
153 [0710102064702020/3 |Arunav Pankaj DOCUMENT 1367/PB/2019 PULKIT DEORA [page 40 double page 27-07-2020

numbering,PG-113-115,135-

144,174-179,207-
200 221 222 NOT CIEAR




ib/1367/pb/201

91-94 135-144 174-179 207-

154 [710102064702020/4 Arunav Pankaj Sec 60(5) 9& pulkita deora
ia/2334/0f/2020 209 231 not clear (small font)
AFTER PAGE NUMBER 23
155 |710102064922020 Rakesh Kumar Jain Sec 60(5) (21325917('\“3) / l\N/IAOI:g\I;V ANL PAGE NUMBERING WRONG |23-07-2020
TRUE COPY STAMP MISSED
Straight Edge Contracts signature missing IN
156 |0710102/07520/2020  |Pvt. Ltd. Vs Three C Rule 11 of (IB) NO-272 |5 el Kapoor  |application & true copy &  |30-07-2020
NCLT, 2016 (ND) OF 2019 : .
Shelters Pvt. Ltd. Signature Missing
SURDEEP MINERALS &
MINING PRIVATE LIMITED SHARAD Case Type Wrong / Missing- a1
157 |710102/06738/2020 Vs REGISTRAR OF Sec 252 (1) RAJWANSHI 208 07-01-2020
COMPANIES
158 |710102/06960/2020  |Bharti Airtel Limited Vs Sec. 230-232 - Tanmay Case Type Wrong / Wrong |7 14 5020
Second Motion Sharma Document
M/S KADYAN ENTERPRISES Income Tax Service & Page
INDIA PRIVATE LIMITED Sec 252 (1) - By Depaish Not Clear
159 |0710102/07556/2020  |Vs PRINCIPAL CHIEF Government TarF: oriva 50,54,55&60,75,77,98,109& [31-07-2020
COMMISSIONER OF Body gorty Master Data & Fees Not Paid

INCOME-TAX DELHI

& Wrong Section choose




ICICI BANK LIMITED Vs

Diary No.
0710102/

Case Type Wrong & Main

160 |0710102/07539/2020 [ESSAR POWER MP Sec 60(5) 03620/ 2020 MISHA Case No Missin 30-07-2020
LIMITED Main Case Diary g
No
Case Type Wrong / Index
NOIDA PAINTS AND §2V§§7t§ Detij” { CBI'”r Pg-
HARDWARE PRIVATE ' age ot Llear-
161 [0710102/07516/2020 LIMITED Vs Registrar of Sec 252 (3) ABHAY BANSAL (67,78,82,83,86,89,91,93,94,9(30.07.2020
Companies Delhi & Haryana 8,101,106,109,110,111,1_15,1
18-123,124 / Prayer Applicant
Cianatiire Miccina / Mactor
Income Tax Service DCIT Cell
KADYAN ENTERPRISES Depaish / Page Not Clear-
162 |0710102/07560/2020 INDIA PRIVATE LIMITED Sec 252 (1) TaII: oriva 55,57,59,60,75- 31.07.2020
Vs Registrar of Companies gorty 77,79,84,85,89,91,93,98,103,
104,105,106,108,109,
Dharmendra Kumar Vs IAP 1B/446/ND/201 No Sign in Application and No
163 |0710102/07569/2020 |COMPANY PRIVATE Sec 60(5) - ROHIT RATHI |True Copy and Sign in 31-07-2020
LIMITED Annexurres
Forgings Private Limited Vs Application .
164 [0710102/07564/2020 |Indiabulls Housing Finance under any other |18/455/pPB/2017 | 22MeeV Page No. 121 & 131 Not 31-07-2020
L - Bhushan Deora |Clear
limited provisions- IBC
Dharmendra Kumar Vs IAP 1B/446/ND/201 No Sign in Application and No
165 |0710102/07566/2020 |COMPANY PRIVATE Sec 60(5) - ROHIT RATHI |True Copy and Sign in 31-07-2020

LIMITED

Annexurres




Dharmendra Kumar Vs IAP

1B/446/ND/201

No Sign in Application and No

166 [0710102/07570/2020 COMPANY PRIVATE Sec 60(5) 7 ROHIT RATHI |True Copy and Sign in 31-07-2020
LIMITED Annexurres
Application .
" IB- Index Missing , Proof of
167 10710102/06812/2020 Manohar Lal Vij Vs unde.r.any other 1874/ND/2019 NA Service 07-03-2020
provisions- IBC
Dharmendra Kumar Vs IAP 1B/446/ND/201 No Sign in Application and No
168 [0710102/07568/2020 |COMPANY PRIVATE Sec 60(5) - ROHIT RATHI [True Copy and Sign in 31-07-2020
LIMITED Annexurres
ANIL Application
AGARWAL Vs. INTERPAR
169 [0710102/01482/2020 TS MARKETING PRIVATE u?(;jvei;ica)?s/_c;tggr 1B-569/2019 NA case type wrong 08-05-2020
LIMITED P
KASHIPUR
INFRASTRUCTURE AND
FREIGHT TERMINAL :
170 |0710102/07521/2020  |pRIVATE Sec 60(5) 1B-343/2019  |Mohit Singh  |Mndex and sign on every page| o o 515
of application are missing
LIMITED Vs. MULTIWAL
PULP AND BOARD MILLS
DRIVVATE I TMITED
DYCON SYSTEMS PRIVATE
171 |0710102/07319/2020 LIMITED Vs. EPS GREEN IBC Under Sec 9|FRESH Mohit Singhal |claim less than 1 Cr 08-05-2020

ENERGY PRIVATE LIMITED




172

0710102/07427/2020

HARI
SINGH Vs.
AURA LLP

DYNAMIC

IBC Under Sec 9

FRESH

BHARAT GUPTA

claim amount less than 1 CR

08-05-2020

173

0710102/07452/2020

VIJAY KUMAR SIROHI
PROPRIETOR M/S. P. V.
ENGINEERS &
CONTRACTOR Vs. HSK
INFRA PRIVATE LIMITED

IBC Under Sec 9

FRESH

Pankaj Paliwal

claim amount less than 1 CR

08-05-2020

174

0710102/07454/2020

THREE C PROJECTS PVT
LTD Vs. M/S THREEC
FACILITY MANAGEMENT
PVT LTD

IBC under Sec 7

FRESH

Jatin S Sethi

page:475 black not clear

08-05-2020

175

0710102/07567/2020

DHARMENDRA
KUMAR Vs. IAP
COMPANY PRIVATE
LIMITED

Sec 12(2)

446/2017

rohit rathi

Sign missing on application
and sign and true copy
missing on Annexures

08-05-2020

176

0710102076272020

SHRI GANESH FIRE
EQUIPMENTS PVT LTD Vs.
SHRI GANESH FIRE
EQUIPMENTS PVT LTD

Rule 11 of NCLT

CP(IB)364/ND/2
019

Amresh Kumar

Case Type Wrong

08-05-2020

177

0710102/07597/2020

Mohan Lal Jain Vs Kaliber
Associates Private Limited

Application
under any other
provisions- IBC

1B-228/PB/2018

NA

True Copy and Sign Missed

08-02-2020




M L Gupta Vs Lifestyle

True Copy and Sign Missed in

178 [0710102/07621/2020 Fitness Private Limited Sec 60(5) IB-310/ND/2019{Manashwy Jha all pages 08-02-2020
DEVENDRA KUMAR
SHARMA Vs JBB-EVEREST IB- RAJENDRA . .
179 [0710102/07618/2020 BUILDTECH PRIVATE Sec 60(5) 1006/ND/2019 |BENIWAL True Copy and Sign Missed [08-04-2020
LIMITED
EXCELLION CAPITAL
Sec 252 (1) - By
VENTURES PRIVATE APPEAL/206/20 A
180 [0710102/07630/2020 LIMITED Vs. REGISTRAR gg(\j/ernment 20 ANAND BAJPAI [Wrong case type chose 08-07-2020
OF COMPANIES 4
Timelines Constructions
Private Ltd. Vs Lambda SUMIT KUMAR |objection-default amount less
181 |0710102/07434/2020 Eastern Telecommunication IBC Under Sec 9 BATRA than 1 crore 28/07/2020
Limited
JAIN FACILITY
MANAGEMENT PRIVATE Gulshan kr objection-default amount less
182 [0710102/07469/2020 LIMITED Vs K.S.N. IBC Under Sec 9 sachdev th ;n 1 crore 29/07/2020
BUILDCON PRIVATE
LIMITED
ASHUTOSH GUPTA Vs
Prizm Holography and Ajay Kumar T
183 |0710102/07200/2020 Security Films Private Sec. 241(1) Gupta Missing-35-354 19/07/2020

Limited




PG-78,98,116-
119,128,132,139,176,177,18

. . N 31-07-2020(
Serious Fraud investigation 3,185,186,191,193-195,197- |gotore
184 |710102017622020 office Vs. Sunair Hotels Sec. 241(1) Ashim Sood 222,224,226,228,229,233,23 | ockdwn
Limited 4-237,240-242,244,245- period )
247,255,256,261,275,280,28
A 2Q7 20Q 227 282 201 204
Case Type Wrong / Memo Of
Parties / List Of Date &
185 |0710102/07776/2020 | <PR Services Private Sec 252 (1) RITESH o Not Propert ) Gauncel |08-10-2020
Limited Vs ROC DELHI UPADHYAY |Index Not Properly / Councel
Detail / No Pagination /
Prayer (Petitioner Sign
Miccina) / Incame Tay
Application C.P.
186 [0710102/07765/2020 |2 MOHAN under any other |(IB)/1756(PB)2 [NA TRUE COPY MISSED 08-11-2020
GARG Vs. o
provisions- IBC |018
M/S AMPLE .
upasana Unsign pages-2 to 10,13.
187 [0710102/07695/2020 INFRASTRUCTURE PVTT. Sec 60(5) (IB) 17(N8) OF chandrashekara |Pages not clrear-52 to 08-07-2020
LTD Vs M/S INTELLICITY 2019 n 5457 63.101 to 103
BUSINESS PARK PVT. LTD e
C.P. Ravi Krishan
188 |0710102/07788/2020  |Rakesh Sareen Vs Sec 60(5) (IB)/1006(ND)2 Chandna pg-21,23,26,31,33,35 cut 10-Aug-20
019
YES BANK C.P. .
189 |0710102/07807/2020 |LIMITED Vs. M.K. Sec 60(5) (IB)/1731(ND)2 |NEERAJ YADAV m;r;g;:; rlgr’]'faded Matter
OVERSEAS LIMITED 019 )




Interlocutory

CP/IB/1753/ND/

Dilip kumar

Pages not clear-1,6 to 13,26

190 |0710102/07739/2020 |vishnu dutt Vs ,(Alpglgatlon 2019 Niranjan t0 36. Proof of service 13-08-2020
Application
SHARMA KALYPSO IB- Pages- 34 to 41 & 43,44,46
191 |0710102/07869/2020 | o1y ATE LIMITED Vs under any other | oo /Np/2019 [NV and 47 are not clear 13/08/2020
provisions- IBC
KRISHNA SAHIL
CONSTRUCTIONS PRIVATE 1B- . Page-12 to 17 and 31 not
192 |0710102/07887/2020 LIMITED Vs NILESH Sec 60(5) 2130/ND/2019 Rajan Gupta clear 13/08/2020
SHARMA
Chandra Prakash Vs Savita IB-
193 10710102/07894/2020 Yadav Sec 66(1) 1248/PB/2018 Sanyam Saxena|Page 84 not clear 13/08/2020
voll 36-63 cut vol2
21,1329,1336 not clear and
SHITESH SACHAN AND APPLICATION some oages in h|nd|, vol-4
194 10710102/07625/2020 OTHERS Vs. SUPERTECH ANY UNDER (()I1I39)/2187(ND)2 L/lRAARVEIis;lAHAY 615-627 not clear, vol7-1391- 08-04-2020
LIMITED PROVISION 1394 not clear vol15-2845-
2849, vol18-3401-3404 ,
naaec cut RIER-36QQ vnl24.-
Section 213 Fees Missed Rs
5,000, Master index Missed,
Sec. 213,Sec. Master Data Missed, Vol 2 to
195 |0710102/07877/2020 ~ |d@vendra kumar Vs deltos 241(1),Sec. RAHUL AHUJA |5 not in Sequence, Page 13-08-2020
infra private limited ’
242(4) 308A, 505, 776, 910 not

Clear, Page 638, 706, 707,
714 tn 720 cuit Pane 71




M/S REGAL METAL &

196 (0710102/07873/2020 FERRO ALLOYS Vs M/S Rule 11 of NCLT|IB-420/ND/2017|NALINI True copy and sign missed 13/08/2020
SANDEEP AXLES PVT LTD
197 |710000074832020 IDBI Bank Limited Vs. Caveat 1B-1757/2018 |Rajive R. Raj | |\OAdvance Service & No 1,4 47,7070
Resolution Application Vakaltnama
198 |710000073862020 Radhika Sankaran Caveat Caveat- No Index, No Vakaltnama, No />4
Application Application Advance ServiceS
CHANDRA PRAKASH Vs CP.
199 (710102068402020 ' Sec 66(1) (IB)/1248(PB)2 |Sanyam Saxena|PG-69 NOT CLEAR 07-04-2020
KAPIL DEV REHANI 018
Case Type Wrong / Memo Of
VEDURUMUDI BUILDERS Parties gagvscatelig/”D .
PRIVATE LIMITED Vs missing) & Fage- etal
200 (0710102/07852/2020  |oe rore o o Sec 252 (3) VINOD SINGH |not fill page-24 / Page Cut-39 [13/08/2020
COMPANIES / Income Tax Service DCIT
Cell / Petition & Annexure
ovory nanec cianatiire
RAJINDER
KUMAR Vs. DELHI .
201 |0710102/07856/2020 DISTRICT CRICKET Rule 11 of NCLT|CP/51/2020 Tanuj Khurana |Memo of party 17/08/2020

ASSOCIATION




CHANDRA

202 [0710102/07851/2020 |PRAKASH Vs. GAURAV Sec 66(1) gp/ 1B/1248/202 ¢ am Saxena zges not clear-35t0 44,66 t0 | 16 15020
ISSAR /
SOUGAT SINHA IRP OF
LEXUS INDIA Rule 11 of CP/1B/2932/201 .

203 ]0710102/07801/2020 LIMITED Vs. PRAMOD NCLT, 2016 9 Manoj Kumar |case type wrong 17/08/2020
SARAF
CHANDRA

204 [0710102/07857/2020 |PRAKASH Vs. DR. LORI Sec 66(1) CP/IB/1248/201 ¢ 2m Saxena|F 2985 Not clear-36t0 45,67, 0 510

8 to 68,109,114,157,195,198

ISSAR
SAPAN MOHAN
GARG Vs. ABW TOWER CP/1IB/1756/201 Pages not clear-124 to

205 [0710102/07884/2020 CONDOMINIUM Sec 60(5) 8 Mukund Rawat 129,141 to 148,413 17/08/2020
ASSOCIATION
GOODRE PRIVATE Wrong case type chose /
LIMITED Vs. INDIRAPUR Sec. 230-232 - Main case no / index not

206 10710102/07681/2020 AM HABITAT CENTRE Second Motion NA Sandeep Kumar mention / document not 17/08/2020
PRIVATE LIMITED properly uploaded
APAVARGA TRADING C.P. RAJENDRA

207 [0710102/07924/2020 |COMPANY Vs. CAARA Sec. 12A (IB)/587(ND)20 BENIWAL Pages not clear-31,33 to 37 |17/08/2020
INDIA PRIVATE LIMITED 19




ERICAN ENTERPRISE

page:38-39, 48-51, 74-80,
(81-95 translate ) and claim

208 ]0710102/07732/2020 LIMITED Vs. SUPER SEAL IBC Under Sec 9 Gautam Kumar amount in rupee ( contact to 08-08-2020
FLEXIBLE HOSE LIMITED P
help center)
ARUMANI TRADERS Vs. SHAILENDER
209 [0710102/07754/2020 SARU INTERNATIONAL IBC Under Sec 9 KUMAR claim amount less than 1 cr. |10-08-2020
PRIVATE LIMITED
Rishabh Buildwell Pvt. Ltd.
Vs. Compliance Rule 11 of C.P. case type wrong view recipet
210 |710102018152020 Construction Contracts Pvt. NCLT, 2016 (1198)/ 913(ND)20 payment not show
Ltd.
Application C.P. ) )
211 |710102076522020 RP SUNIL KUMAR under any other |(1B)/1896(ND)2 [081134764g | /anslated pages-60 to 65 e
AGRAWAL - stamp paper wrong
provisions- IBC |019
PUMA REALTORS PRIVATE C.P.
212 1710102080142020 LIMITED Vs. Punjab State Sec 60(5) (IB)/934(PB)20 [41354354 e-stamp paper missed
Power Corporation Limited 18
213 |0710102/07562/2020  |E-LORA COMMOSALES Sec. 230-232, 14 o+ Motion ankit singal | 29¢ Not Clear-595-602,605- |, 7 5

PRIVATE LIMITED Vs

Sec 234

611,741,1479,1478,1477,




Application C.P.
SANTOSH SHARMA Vs. PAGE no 27- 41, 77 AND 78
214 [710102072682020 DASH EXPORT PVT LTD undgr_any other |(IB)/1388(ND)2 |Sanyam goel NOT CLEAR 28-07-2020
provisions- IBC [018
MEHTA SYNTHETIC
PRIVATE LIMITED Vs
215 [0710102/07349/2020  |REGISTRAR OF Sec 252 (3) hNagaiMM 0 gfctsrf;'ti“ljr;me‘: /UNI‘:)a deq |24-07-2020
COMPANIES NCT OF DELHI persp
& HARYANA
Missing Pg-147-149 /
Kalyankari Suppliers Private CA/CAA/42/ND/ . Condonation Of Delay /
216 [0710102/06207/2020 Limited Vs 2020 Neeraj Arora Accounting Treatment 29/05/2020
Certificate
Noida Power Compan C.P. Pgae Not Clear-12,16,43,50-
217 [710102033952020 - pany Sec 60(5) (IB)/995(ND)20 |8505934646 53 and UP E-STAMP PAPER
Limited
18 100 RS.
218 [0710102/07170/2020 ~ |Mohd Zuvaib Khan Vs Sec 252 (3) ANJALI YADAY |Income tax service DCIT High 7 555
Registrar of Companies Court
Chandra Prakash Vs Build CP/IB/1248/PB/ .
219 ]0710102/07951/2020 India Propmart Pvt Ltd Sec 66(1) 2018 Sanyam Saxena|Page not clear-104,106 16/08/2020




Ajay metalloys Vs ASIAN C.P. No.
220 [0710102/08052/2020 |COLOUR COATED ISPAT Sec 60(5) (IB)50(PB)1201 [RAJIV ANEJA |Affidavit veryfying date 18/08/2020
LTD. 8
Jaswinder Singh Walia Vs CP/1B/934/PB/2 Application every pages sign
221 ]0710102/08030/2020 PUMA REALTORS PRIVATE Sec 60(5) Anurag Bhatt  [Annexure every pages sign  [18/08/2020
018 .
LIMITED /Proof of service
Company Sec 252 (1) - By Document not properly
222 10710102/08126/2020 LEE FININVEST PRIVA.TE Appeal(Comp |Government Bharti Kashyap |uploaded / wrong section / [21/08/2020
LIMITED Vs ROC Delhi b
anies Act) Body wrong case type
LUSTRA PRINT PROCESS
223 [0710102/08081/2020 PVT. LTD. Vs. FRENCH IBC Under Sec 9 RANJIT KHATRI|claim less than 1 cr
BAKERY PVT. LTD.
HIGH GROUND vs LIMITED Shantanu
224 |0710102/06329/2020 Vs. ASCEND MEDIA IBC Under Sec 9 Derhaawen page:35, 68, 69, not clear
PRIVATE LIMITED 9
EXCELLION CAPITAL Company Appeal no
VENTURES PRIVATE Application(C ; Advance service to income
225 [0710102/08166/2020 LIMITED Vs REGISTRAR OF|ompanies Rule 11 of NCLT|206/252/ND/20 [ANAND BAJPAI tax (DCIT) 22/08/2020

COMPANIES

Act)

20




Mobeinnovation Software

226 |710102069192020 Private Limited Vs. Company o e 11 of NcLT|/\PPeal/44(ND)2 | Narayan Kumar | o o otfidavit 24-08-2020
. . Application 020 Jha
Registrar of Companies
JK LAKSHMI CEMENT LTD
227 |0710102/07514/2020  |Vs. ANSAL HI- TECH ggti”;%i”}'s IBC Under Sec 9 /SI\EIELPP mDBEAT amount less than 1 Cr
TOWNSHIPS LTD
Rajesh Sabharwal Vs Company NITIN KUMAR |objection-default amount less
228 |0710102/07604/2020 Desein Private Limited Petition IB IBC Under Sec 9 KAUSHIK than 1 crore
INDIAN POTASH LIMITED Compan MANISH objection-
229 10710102/07725/2020 |Vs SUMAN PHOSPHATES Petitilz) n }/B IBC Under Sec 9 KAUSHIK jurisdiction(registered office
AND CHEMICALS LIMITED indore)
ORATOR MARKETING PVT.
230 |0710102/03587/2020 [LTD. Vs. SAMTEX ggti”:i‘;i”}’B IBC under Sec 7 kﬁﬁEgRB - ?;’rff”;&”tsa ”g; ;f;ojdg‘; ded)
DESINZ PVT. LTD. ¥ sixpag P
Company
SIDHANT SHARMA Vs Application(C CP/305/241/242|YOGESH
231 ]0710102/08190/2020 AKASH KHILWANI ompanies Rule 11 of NCLT /ND/2018 KUMAR JAGIA Index not uploaded 24/08/2020

Act)




case type wrong not sign in
application page 18-21 not

232 10710102/07755/2020 BSM India Private Limited ggt.r::i% ?]n}/B Sec 60(5) amresh kumar |clear main case no. not 10.8.2020
mention
M/S KESHAV
. 33, 27,23 not clear page 24
ENTERPRISES Vs. IBC Under Company ib/3196/ND/201
233 10710102148962019/7 ALUPAN COMPOSITE Sec 9 Petition 1B 9 Onkar Nath translate
PANELS PRIVATE LIMITED
PG-369,388,389,390,396-399
Interlocutory |Application C.P. VOL-2
234 [0710102/08230/2020 s:‘ I;ISK¢(§I\?EMVANSHI Vs. Application  |under any other |(IB)/1788(ND)2 VOL-4- 651 26-08-2020
(I.B.C) provisions- IBC |018 ,652,808,809,811,895,896
NOT CLEAR
PG-11-20MSSED, 21,22,24,29
MANJU KALGAONKAR Vs. |Interlocutory CUT AND 27,28 NOT CLEAR
235 [0710102/08231/2020 JBB-EVEREST BUILDTECH |Application |Sec 60(5) 9711967227 PG-11-20MSSED, 21,22,24,29|25-08-2020
PRIVATE LIMITED (1.B.C) CUT AND 27,28 NOT CLEAR
Casablanca Industries RISHAB
236 |[710102080802020 Private Limited CAVEAT NA NA WASSAN DD WRONG DETAILS 25/08/2020
Interlocutory C.P. . L
PARVESH KUMAR Vs. . Supporting Affidavit &
237 [0710102/08250/2020 NILESH SHARMA ,(Alpglgltlon Sec 60(5) (()1188)/ 1771(ND)2 [VIPUL SHARMA Signature Missing




Interlocutory

238 [0710102/08264/2020  |ROhitSengalVs Application  |Sec 60(5) CP/IB/547/PB/2 | o ohit Sehgal  |Proof of service 27.08.2020
Supritendent of Police (LB.C) 018
Company
ANUPAM GUPTA Vs pan
239 [0710102/08243/2020  |Overseas Courier Service  |"PPICAUON(C (o e 11 of NCLT|CP/a34/2018  |AMLT PRABHAT |y 6 of party 27.08.2020
. ompanies DESHPANDE
India Pvt Ltd
Act)
Company
Anupam Gupta Vs Overseas N
240 [0710102/08241/2020  |Courier Service India Pt | PPIAUON(C |0 e 11 of NCLT|CP/a34/2018  [AMIT PRABHAT 6 of party 27.08.2020
ompanies DESHPANDE
Ltd
Act)
Company —
Punjab National Bank Vs Application(C Application Application every pages sign-
241 [0710102/08258/2020 ) ppiical under any other |1B/422/2016  |Rajinder Wali | "°P Y Pages sign- 1,7 08,2020
Metaphor Exports Pvt. Ltd |ompanies - 1to11
provisions
Act)
TEK TRAVELS PRIVATE COMPANY .
Interlocutory Memo of party (Applicant
242 [0710102/08265/2020  |-MITED VS TED TRAVEL &) i ction  |sec 60(5) APPLICATION | pachit Kohli  [signature) Application every |27.08.2020
EXPERIENCES PRIVATE | PE' S NO. IB- s ot 1> 4012
LIMITED B 2417/ND/2019 pages sig 2
Edelweiss Asset Interlocutory
243 |0710102/08266/2020 Reconstruction Com Ltd Vs |Application |IBC Section 59 |CP/IB/933/2019 |[HONEY SATPAL [Wrong section 27.08.2020

CLC Industries Limited

(1.B.C)




STATE BANK OF INDIA Vs.|Company ARV aqe: 1466-1476 missed and
244 |0710102/07786/2020 M/S INDO ALUSYS Petition IB IBC Under Sec 9 CHAMBERS pr(?of. of service missed
INDUSTRIES LTD. (IBC) LAW P
BAGRECHA ENTERPRISES
LIMITED Vs. UNITECH |comPany sachdev & .
245 10710102/06056/2020 ADVISORS (INDIA) E’IeBtlct:l)on 1B IBC under Sec 7 associates claim Less then 1 cR
PRIVATE LIMITED
LM Landmark Private Company aal
246 [0710102/08234/2020  |Limited Vs The Registrar of [Appeal(Comp |Sec 252 (3) YOGITA Page Not Clear-33-53,96, / 1,5/08/2020
. b BHATIA Translate-83
Companies anies Act)
Ahluwalia Contracts (India) |Interlocutory CP/IB/706
247 10710102/08273/2020 Limited Vs Gian Chand Application  [Sec 42 Tarig Khan Wrong Section
/PB/2018
Narang (I.B.C)
SHRI DRONA HOTELS PVT. /Eomniz?i:;n (C |55 252 (1) - By |APPEAL o. Wrona Section and fees not
248 [0710102/08275/2020 |LTD. Vs REGISTRAR OF ppiical Government 169/252/ND/20 [SANKET GUPTA| . 9 27/08/2020
ompanies paid
COMPANIES Body 20
Act)
THIRD EYE HARKHABAR Compan
PRIVATE LIMITED Vs A IilzatiZ)n(C Application Dr. Maurya No Pagination/ main case no
249 |0710102/08278/2020 REGISTRAR OF orl:;p anies under any other |Not Mentioned Vi'.a Ch;yn dra |not mgntione d/ No index "127/08/2020
COMPANIES DELHI & Actg’ provisions jay

HARYANA




STK-7-24-362 Company
Name not Mentioned No fees

Divyanshu Setia Vs Company Sec 252 (1) - By .
250 |0710102/07903/2020 | pecioTRAR OF Appeal(Comp |Government Amol Sinha |//roNg section choose Page |, 44 5050
Refiled COMPANIES anies Act)  |Bod No,
y 364,365,367,369,371,373,38
2 Cut
M/S KADYAN ENTERPRISES|Company . o .
251 |0710102/07559/2020 |1\ pRIVATE LIMITED  |Appeal(Comp |Sec 252 (1) Depaish Jurisdiction Haryana in 31-07-2020
Refiled . . b Tangoriya Master Data
Vs Registrar of Companies |anies Act)
Page:102, 106, 122-124,
SUNIEL VIRRMARNL &, |y G2, 625, 624, 655609, 672,
ORS Vs. SARE o MIMANSA LAW 1 D49y DL DIITIVI, D/ &,
252 |0710102/07780/2020 GURUGRAM PRIVATE Petition IB  |IBC under Sec 7 OFFICES 676, 680, 684, 692, 702, 707,|10-08-2020
(IBC) 708, 817, 907-912, 981-984,
LIMITED
1112-115, 1130, 1231-1233,
1284128 122AR-12A7 1402
Company — Page No 7 Repeated &
o Application APPEAL no. . .
CZONE ENGINEERS Application(C . Income Tax Service Missing &
253 [0710102/08289/2020 PRIVATE LIMITED Vs ompanies unde_r_any other |839/252/ND/20 |Abdul Quadir After Page No 17 Pagination 27/08/2020
provisions 19
Act) Not Done
. Company .
Sunrays Properties and N Application
254 0710102/08330/2020  |Investments Company ~ |\PPICAtON(C || ier any other | SA(CAAY/52(P MANO] TRUE COPY SING MISSED  [28/08/2020
. S ompanies . B)2019 SHARMA
Private Limited Vs provisions
Act)
Mr. Arun Kumar Sinha Vs |Interlocutory C.P.
255 ]0710102/02671/2020 M/s Three c Homes Private |Application |19(2) (IB)/432(ND)20 [Atul Sharma Pg-15,40 not clear 28/02/2020
limited (1.B.C) 19




Zlato Business Solutions P

Company
Petition

Jurisdiction Haryana

256 (0710102/08302/2020 |ltd Vs Re_glstrar of (Companies Sec 252 (1) according to Master Data 28-08-2020
Companies
Act)
Interlocutory Pages are Cut- 23 to
- IB- RAJIV RANJAN |27,31,34,40 to e
257 [0710102/07646/2020 |IDBI BANK Vs ,(Alpglgzltlon Sec 60(5) 1757/PB/2018 |RAJ 43.56.58.59,64 Volume wise 08-05-2020
o index compulsory
NORTHERN ARC CAPITAL [Company Application case type wrong & document
258 [0710102/07759/2020  [LIMITED Vs Five Core Petition I8 |under any other NA o Iga kel gerl 10-08-2020
Electronics Limited (IBC) provisions- IBC P property
Pawan Vs Supertech Contempt Rule 11 of IB/904/ND/201 |, _.. e
259 ]0710102/07723/2020 Township Project Ltd Petition (IBC) [NCLT, 2016 9 Rajiv Shukla case type wrong 07-08-2020
pg-269,383 not clear,pg-360
Interlocutory C.P.
TODAY HOMES NOIDA . APOORV font small not clear,document
260 |710102035912020 PRIVATE LIMITED /ég’p"cat'on(IB Sec 30 %BV 923(PB)20 |\ cARWAL upload volume wise,volume
break.
Karnataka Bank Ltd. Vs.
Resolution Professional Interlocutory C.P. NIPUN
261 [710102078462020 &#40;Ortel Application(IB|Sec 60(5) (IB)/761(ND)20 GAUTAM pg-51 missed
Communications Ltd.&#41; [C) 18

& Ors.




M/S. PREMSONS SUPER

Interlocutory

C.P.

wrong proof of service in

262 [710102081272020 STEEL PVT. LTD. é)ppllcauon(IB Sec. 12A (IISB)/404(ND)20 VIVEK KUMAR Proof of service column
Regulation
AKHILESH KUMAR GUPTA |Interlocutory 44(2),
263 [0710102/08312/2020  |Vs EASYTECH GLOBAL  |Application L'r‘l‘if:st'on S%IB/ 794/ND/2| ¢\ obhi Sinha  |Proof of service 28/08/2020
PRIVATE LIMITED (1.B.C) P )
Regulation,
2016
MUKESH KUMAR GROVER
Vs Uttarakhand Power Interlocutory CP/IB- PARTHO Application every pages sidn-
264 |0710102/08358/2020  |Corporation Limited Application  |Sec 60(5) 2375/(ND)/  |BHATTACHARY 2‘;‘; . Y Pages SI9n- 159,08/2020
through Its Executive (I.B.C) 2019 A
Engineer
Company
0710102/07487/2020  |Preeti W/o Sunil Arora Vs  [Petition . Form 11 missed and no -
265 Refiled UNITECH. Ltd (Companies sec. 73(4) Sandeep Mishra Pagination 29-07-2020
Act)
Company
Jyoti W/o Pradeep Khurana |Petition . Form 11 missed and No e
266 |0710102/07485/2020 Vs UNITECH. Ltd (Companies Sec. 73(4) Sandeep Mishra pagination in Pages 29-07-2020
Act)
santosh Kumari W/o Ram ggfr:;ilz)arlny Form 11 missed and no
267 [0710102/07488/2020 |Lal Khurana Vs UNITECH. , Sec. 73(4) Sandeep Mishra L 29-07-2020
(Companies pagination in pages

Ltd

Act)




WORLD WINDOW

RENEWABLE ENERGY Company Council Sian and Detail
268 ]0710102/07437/2020 LIMITED Vs Registrar of Appeal(Comp [Sec 252 (3) Rohit ) . 9 28-07-2020
. ; b Missed in Index
Companies NCT of Delhi anies Act)
and Haryana
Page 144 Wrong Arrange,
R e T 306
269 [0710102/06135/2020 |POLYTEX PRIVATE . 241(1),Sec. Devesh Arora e 22-05-2020
LIMITED (Companies 242(4) clear, Annexure 6 no
Act) seperate index and Break
after 200 pages
AASHIYANA STEELFEB Translate-86,88 / Page Not
Company PRAMOD ) )
270 |0710102/08192/2020  |PRIVATE LIMITED Vs Appeal(Comp |Sec 252 (1) PRASAD Clear-90,94,95,97 / BIUr Pg- | 406 5020
Registrar of Companies anies Act) KOTHARI 33,80 / Annexure Every
(NCT of Delhi & Haryana) Pages Sign
Company
UJJAWAL GARMENTS Application(C CS AVINASH
271 [0710102/08067/2020 PRIVATE LIMITED Vs ompanies Sec 252 (3) KUMAR Case Type Change 19/08/2020
Act)
CHLORITECH INDUSTRIES [Company pages
272 |0710102/08129/2020 Vs. M/S HIL INDIA Petition IB IBC Under Sec 9 AMIT GUPTA  |430,434,436,438,440,442 not|21-08-2020
LIMITED (IBC) clear
Company T
273 |0710102/08451/2020  |-Ongowal traders VS DM poiiiion 18 |1BC Under Sec 9 SANYAM JAIN |OPjection-claim amountless 14 oy 5450

LIMITED

(IBC)

then 1 crore




objections-pages not clear-

Company
PRADEEP GOYAL Vs DCM - 25-30,40,46,47,52- e
274 |0710102/08452/2020 | forrer ZeBtuctu)on IB  [IBC Under Sec 9 SANYAM JAIN 80,88, 100,116-123,131- 09-01-2020
116pages cut-43,48
Company
275 [0710102/08456/2020  |VEER BHAN SONS (HUF) 1o iiin 18 [1BC Under Sec 9 SANYAM JAIN |1 documents uploaded 09-02-2020
Vs. DCM LIMITED (IBC) except proof of service
Company .
276 0710102/08454/2020 | VEER BHAN Vs, DEM | petition 18 |1BC Under Sec 9 SANYAM JAIN |Claim amountlessthen 1 144 ) 5020
LIMITED crore
(IBC)
Total Airport Services Company
277 0710102/06283/2020 (Ind_|a) Private L|m|te_d Vs Appl|ca_t|on(C Sec 252 (3) CA/149/252/ND Sapdeep Cf'ase Type Wrong / Every Pgs 06-04-2020
Registrar of Companies ompanies /2020 Chilana Signed
NCT of Delhi & Haryana Act)
278 (0710102/08403/2020 Application  [Sec 60(5) (IB)/1392(ND)2 [Jatin S Sethi  [TRUE COPY MISSED 31/08/2020
TOWERS PRIVATE (LB.C) 019
LIMITED -
N Interlocutory |Application sajeve
279 |0710102/07845/2020 | WooIWays India Limitd Vs, ) i oion  [under any other |1B)/29(ND)2018 |BHUSHAN WRONG SCRUTINY 13/08/2020
Standard Chartered Bank .
(I.B.C) provisions- IBC DEORA




BRANDS CARVAN Case Type Wrong / Page Not
OVERSEAS PRIVATE Company CS NAVEEN Clear-61,70,71,74,75, /
280 10710102/08457/2020 LIMITED Vs. REGISTRAR|Petition Sec 252 (1) NA SHREE PANDEY |Translate-67 / Urgent 04.09.2020
OF COMPANIES Application Seprate Filling
M/s Richa Global Exports . ) . APPLICATION SIGN
281 |710102080532020 Pvt. Ltd Vs. SAMTEX ;Ztt?tri‘(’)i”t'on Sec 60(5) 12%139171 OF gﬁg'rzr\‘lve: MISSED,PG-24,26 IN
DESINZ PRIVATE LIMITED ) HINDI,WRONG CASE TYPE
Interlocutory |Application
282 | 0710102/08573/2020 | SANJAY GUPTA Vs. Application(IB{under any other (IB)/132(PB)20 |NIPUN PAGE 53-56 FONT SMALL 09-05-2020
. 17 GAUTAM
o)) provisions- IBC
GREEN EDGE Compan },x:j?a?(gl\:ggggnl\(l)g R:I?nlalt;on
INFRASTRUCTURE Petitti))n ’ sec. 213,Rule No sign in Pe;:itionpSS ortin
283 [0710102/08582/2020  |PRIVATE LIMITED Vs (Companies 11 of NCLT,Rule Srishti Juneja affi da%/it missed N,o Alcj:ll\jxanceg 04-09-2020
MAGIC EYE DEVELOPERS Act) P 11 of NCLT Service. No Vak’a lthama
PRIVATE LIMITED ! . !
Documents not in proper
On Cover page wrong section
Compan mentioned, Memo of Parties
SONIA KHOSLA Vs Petiti%n Y Missed, List of dates missed,
284 |[0710102/03456/2020 MONTREAUX RESORTS (Companies Sec. 243(1) (b) deepak khosla |Brief Synopsis Missed, Page 18-03-2020
PVT. LTD. Act) No.132,295,297,343,346,348,
356,358,362,395,397,398,40
Q412 416 420 444 448 461 4
;JEI\IV{/(I%ELEEQ;AIL\IRKI/;\/IZTE Company Income Tax Service / Case
25 TIPSO e s resTian o0 s 2529 SR i el
COMPANIES (NCT OF P gned,
Act) Sequence

DELHI & HARYANA)




VEER BHAN SONS (HUF) Vs

Company

objection-no documents

286 |0710102/08456/2020 Petition IB IBC Under Sec 9 SANYAM JAIN |uploaded except proof of 09-02-2020
DCM LIMITED .
(IBC) service
Company objection-claim amount less
287 [0710102/08454/2020 |veer bhan Vs DCM LIMITED|Petition 1B IBC Under Sec 9 SANYAM JAIN ) 09-02-2020
then 1 crore
(IBC)
GANGADHARAN BULK
MOVERS PRIVATE Company . RAKESH
288 10710102/08442/2020 LIMITED Vs. ASSESSING (PIeBtgl)on 1B IBC Section 59 KUMAR page:58, 69, 72, 75, not clear|01-09-2020
OFFICER
SAWHNEY COAL Company page:42-48, 52-57, 90-103
TRANSPORT PRIVATE o . RAKESH not clear and page 68, 73, na.
289 [0710102/08444/2020 LIMITED Vs. ASSESSING (PIeBt|Ct|)on 1B IBC Section 59 KUMAR 74, 76, 84, 90 wrong 01-09-2020
OFFICER arrange
Sona Beverages Pvt. Ltd. |Company . j— )
290 |0710102/06276/2020  |Vs KAAMA BREWERIES PVT|Petition IB  |IBC Under Sec 9 debopriyo page:77-88, 126-132 note
moulik clear
LTD (IBC)
Rani Electrodes Ltd. Vs Company page:239-241 overwriting
291 ]0710102/06926/2020 HEMA ENGINEERING Petition IB IBC Under Sec 9 saurab kalia and page 13 claim amount

INDUSTRIES LTD

(IBC)

issue.




Arun Kumar Mittal Vs SPM

Company

Sargar

292 10710102/07974/2020 PVC Industries Pvt Ltd E’IeBtgon 1B IBC Under Sec 9 Aggarwal claim less than 1 cr
Mukund Vs M/s Logix City |-terlocutory BALAJI
293 ]0710102/08297/2020 Developers Pvt Ltd ,(Alpglgzltlon IBC Under Sec 9 SRINIVASAN Wrong section (wrong e-file)
. . Company sonal 17 .
294 |0710102/08178/2020 E%‘itl;js\;’s'”tm”s Private | petition 18 Il%c Under Sec mashankar gf}gec'lgri LZSS tﬁgg rln'(ffed
(IBC) 8109308340
Interlocutory
GOENKA ENTERPRISES Vs o CP/1B/ DIVYANSHU e
295 [0710102/08450/2020 KULDEEP VERMA ,(Alpglgltlon Sec 42 418/ND/2018  |AGRAWAL (AFFIDAVIT DATE) 09-01-2020
INDIAN OVERSEAS BANK [Interlocutory [Application Application
296 |0710102/07233/2020 Vs. M/S PIXION MEDIA Application(IB{under any other [under any other |[ANIL KUMAR  |pg-21 repeated.
PVT. LTD. (0)] provisions- IBC |provisions- IBC
DARA SINGH ESTATES PVT .
Company Rule16(d),NCLT |Company Prateek Main case no. not e
297 |0710102/08425/2020 LTD Vs THE REGISTRAR Appeal (IBC) [Rules,2016 IBC [Appeal----/2020 |Gangwani mention/Affidavit missing 09-01-2020

OF COMPANIES DELHI




Sanjib Kumar Dey Vs Interlocutory Rule 11 of No Index, No pagination, No
298 [0710102/08629/2020 |Concept Capital Infra Application 1B-911/2020 Srijan Sinha e-Stamp, Brief Synopsis, 07-09-2020
) NCLT, 2016 .
Projects Pvt. Ltd. (I.B.C) memo of parties
Document Upload in
sequence,Memo of parties,
Company RITESH Brief Synopsis, List of dates
299 [0710102/08128/2020 Prakash Dev Vs ROC DELHI |Appeal(Comp [Sec 252 (1) UPADHYAY missed, STK 7 missed, Roc & |21/8/2020
anies Act) Incomet Tax Service missed,
no sign in every page of
netition
DEVKRIPA ISPAT PRIVATE
LIMITED Vs DE LAGE Interlocutory C.P.
300 |0710102/08510/2020 LANDEN FINANCIAL Application Sec 60(5) (IB)/985(ND)20 |[ANAND BAJPAI |PG-18,45 NOT CLEAR 09-02-2020
SERVICES INDIA PRIVATE |(I.B.C) 18
LIMITED
Manoj Giri Vs Ansal Phalak |ErIOCUtONY o e 11 of C.P. ROHIT SELECT CORRECT
301 |0710102/08470/2020 e octructure Pvt Limited ?ng'g"t'o” NCLT, 2016 (()1139)/ 2336(ND)2 | (HioupHRY | DOCUMENT TYPE 09-02-2020
ARUN ANAND Vs. AKME |Company ROHIT affidavit back date sign
302 | 0710102/08486/2020 PROJECTS LIMITED Application CP/55(ND)2018 Eig:l AAI‘_N missing and section wrong
303 |710000085722020 Neeraj Aggarwala Cavet NCLT form 3c Missed 05-09-2020




MASQ BUSINESS

Company

Appeal-280 of

page numbering

304 |710102086282020 SOLUTION PVT. LTD Vs. A Rule 11 of NCLT Sameer Sidhar |missed,income tax service
) . Application 2020 .
Registrar of Companies missed
pRATE o |company s |83 notcear 0ot €873
305 [0710102/00024/2020 LIMITED Vs. REGISTRAR|Appeal Sec 252 (3) NA BHATIA \r;:zs;]ed etc and case type 09-09-2020
OF COMPANIES 9---
HARYANA CARBON PVT Sec 252 (1) - By
LTD Vs. REGISTRAR OF |Company SAMAKSH case type wrong AND DOCS o
306 10710102/03278/2020 | oypaNIES NCT AND | Appeal Government NA GOYAL NOT UPLOAD PROPERLY... |°2709-2020
Body
DELHI
EIlB/IOIE;AELDAli/EOTII\E/IiFIlNI Compan Application CASE TYPE SECTION
307 [0710102/03421/2020 ) npany under any other |NA ROHIT GANDHI |WRONG/PAGE NO.114 IS 09-09-2020
CONSTRUCTION Petition IB rovisions- IBC NOT CLEAR
EQUIPMENTS P
ADITYA
PUGLIA Vs. FIRESTAR
DIMANOND PRIVATE . |Application
Intervention . . case type wrong document no.
308 ]0710102/03560/2018 LIMITED FIRESTAR Petition unde?r_any other |NA Aditya Puglia not properly upolad 09-09-2020
DIMANOND provisions
INTERNATIONAL PRIVATE
I IMITED NTRAV MODT
MR. NAVNEET KUMAR Compan
309 [0710102/03576/2018 |GUPTA Vs. M/S. TATA Petitti)) n }IB Sec 60(5) NA J SAGAR case type wrong/SECTION  |09-09-2020

STEEL LIMITED




DR.SEEMA

Application

310 [0710102/00176/2019 |BAJAJ Vs. EMBRYO ggti”:i‘ﬁ]”y under any other |NA ?_/;th”a‘:NZf f:s: t’l'izzt‘i’;f”g sing missed |49 59-2020
HEALTH PRIVATE LIMITED provisions 9 PP
STATE BANK OF C.P.
311 [0710102/14108/2019 |INDIA Vs, SHRILAL  |ComPany  |Rule 11 of (1B)/613(ND)20 | YUSH CASE TYPE WRONG 09-09-2020
Application  |NCLT, 2016 AGARWAL
MAHAL LTD. 19
SINGLA BUILDERS AND | C.P.
312 |0710102/00084/2020 |PROMOTERS Py lsec 60(5) (1B)/934(PB)20 |PALLAVI SINGH |CASE TYPE WRONG 09-09-2020
Application
LIMITED Vs. 18
Compan CP.
313 |0710102/00059/2020  [SHIV DYAL SHARMA Vs App"iati’;n Sec 60(5) (1B)/1718(PB)2 |Jatin S Sethi  |case type wrong 09-09-2020
018
KALIBER ASSOCIATES PVT Application petition fillied in companies
314 [0710102/01303/2020 |LTD Vs. INCOMETAX |°™PaNY | nder any other|CF/228(ND)201 |Anirban act,pg Not Clear-24-28,29- |55 4 5179
Application . Bhattacharya |38,36,37 and case type
OFFICER provisions
wrong
AXYKNO CAPITAL Application
SERVICES PVT. Cross .
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BALAJI INFRADEVELOPERS
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PAGE 5
,7,11,12,13,15,19,20,21,22,2
SPEED Interlocutory |Application C.P. animesh 4,26,27,30A,21,32,33,36,37,3
317 [0710102/03136/2020 |CARRIERS Vs. ANIL Application(IB|under any other [(IB)/995(ND)20 . 9 48 49.51 51A.52 53A.56,57 |09-09-2020
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INVESTMENT MANAGERS
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MANOGAYAN ESTATES
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RESOLUTION
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SUPERLATIVE
INFRASTRUCTURE
PRIVATE Application
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323 |0710102/03069/2020 LIMITED Vs. UDAYRAJ Appeal unde.r.any other |NA NA CASE TYPE WRONG, 09-09-2020
PATWARDHAN - provisions- IBC
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Body
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and Employees Member (I.B.C) 18
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330 |710102064042020 Mrs Sarika Somvanshi and | L tion(18{ sec 60(5) (IB)/1788(PB)2 |Jatin S Sethi |10 432-
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Petition Sub-Section (1) KARAN 105,107,109,119,122,127,13 .
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NCT of Delhi & Haryana anies Act) Hl.nd.l Pages Translate Copy
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R.S. Ajit Singh and
Company (Automotives) Interlocutory |Application C.P. True Copy Signature Missing
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Registrar of Companies anies Act)
J. M. TECH SOLUTION N
PRIVATE LIMITED Vs Company  |/\Pplication Appeal/187(ND) | Depaish
375 ]0710102/08720/2020 REGISTRAR OF Application ;::Vei;ig:;/ other 2020 Tangoriya 7-9 not clear page

COMPANIES




M/s Sarvottam Granite & |Company obiection-basic details-Re-
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Patents Talgo S.L. Vs 51,118, true copy missed on
411 |0710102/08902/2020 Skylark Warehousing IBC Under Sec 9 amit kapur every page, signature missed

Soluitions P. LTd

on few pages & proof of
service missing




Loyal Scaffolding Pvt. Ltd.

Restoration

412 | 0710102/08906/2020  [Vs M/s C.K Infrastructures | PPlication  |RUIE16(A)NCLT |, 1300 5019 | Amariit Singh  [SECTION CHOOSE WRONG
Ltd (Companies |Rules,2016
) Act)
Page Not Clear-
I(\:/Iz(rg'gz and 159,200,238,241,242,267,27
Shooniya traders private . |Sec. 230-232 - [CA/CAA/44/ND/ 2,273,318-
13 10710102/08217/2020  jiited v ﬁzﬂiazsféz Second Motion 2020 Ashutosh 319,327,328,361,369,374- | >>/08/2020
Act) P 376,410,413,418,422 / Page
Cut-199,237
Page 26, 72-74, 94-101,103,
YOGESH SHARMA Vs, AL [SOTTATE 134-135, 265-280, 300-301,
414 |0710102019142020/3 |DUA FOOD PROCESSING (IBC)/519 IBC Under Sec 9 304 wrong arrange and font |11-03-2020
PVT LTD small, volume wise index
(ND)2020 .
missed
coMpany  [26¢ 232 (1) - By Index missed, affidavit
PETITION Government missed, advance service
415 |0710102105522019/5 SUNRISE CEMENT PVT LTD (COMPANIES Body,Sec 252 missed, page humber missed, | 25-06-2020
Vs DIGITAL ENTERPRISE (3) - By
ACT)/11111( wrong document, NCLT
Government
PB)2019 Bengaluru document etc.
Body
SHASHI BHUSHAN PRASAD E(F?FI::EQIA\{IYION Application
416 |0710102009632020/1 [vs PUMA REALTORS under any other wrong e filed 16-09-2020
PRIVATE LIMITED (IBC)/684 rovisions- IBC
(ND)2020 [P
5P CARGO PVT LTD Vs AL-|orr o 1o 755.266, 313 no cea, Page
417 |0710102015602020/1 DUA FOOD PROCESSING (IBC)/453 IBC Under Sec 9 275-284, 308-310 font small 16-09-2020

PVT LTD

(ND)2020

Page 500 missed




COMPANY

IMPEX SERVICES INDIA PETITION IB Application
418 |[0710200000062017/10 (PRIVATE LIMITED Vs SSMP under any other wrong e-filing 16-09-2020
INDUSTRIES LIMITED (IBC)/495 rovisions
(ND)2017 [P
INTERLOCUT
CHANDRA PRAKASH Vs. ORY
419 [0710102068432020/2 |MONEY OPTIONS APPLICATION |Sec 66(1) :3?322} ;2&2?02:‘2 5;]28 17-09-2020
SERVICES PVT LTD (I.B.C)/2576( )
PB)2020
WORXPACE PVT LTD Vs ,ig;ﬁé\;l'l\'(ION Page 23-24, 30-31 and Page
420 |0710102002052020/4 [M/S IREO FIVERIVER PVT (IBC)/253 Sec 60(5) 50 font small and not clear  [18-09-2020
LTD (ND)2020 Page 42 missed
GARG FINANCIAL COMPANY
MANAGEMENT PETITION IB
421 |0710102009742020/2 |[CONSULTANTS PVT LTD. (IBC)/128 IBC Under Sec 9 two misscellanious no. 18-09-2020
Vs VISION PLUS SECURITY (ND)2020
CONTROL PVT LTD.
EXCELLION CAPITAL COMPANY
VENTURES PRIVATE APPEAL(COM
422 10710102023082020/8 LIMITED Vs. REGISTRAR PANIES Sec 252 (1) wrong e-filing 18-09-2020
OF COMPANIES ACT)/206
(ND)2020
COMPANY
PETITION
423 |0710102068392020/4 HEMANT KHANDELWAL Vs (COMPANIES |[Sec. 241(1) page end signature,true copy [18-09-2020

NIHO CONSTRUCTION

ACT)/89(ND)
2020




STALWART SURVEILLANCE

AND ELECTRO COMPANY
TECHNOLOGIES PRIVATE APPEAL(COM
424 10710102071362020/3 LIMITED Vs REGISTRAR OF 22%52579 Sec 252 (3) Affidavit missed 18-09-2020
COMPANIES DELHI & (ND)2020
HARYANA
GURNEET SINGH SETHI Vs [INTERLOCUT
COMMITTEE OF ORY
425 (0710102075402020/1 [CREDITORS OF K.D.K APPLICATION|Sec 60(5) Affidavit missed 18-09-2020
ENTERPRISES PVT LTD (1.B.C)/3092(
THROUGH INDIAN BANK  |PB)2020
COMPANY
MS. MANDIRA KOIRALA vs |PETITION Page 18-19 not clear proof of
426 |0710102077152020/4 |SON/ MANDHIRA PRIV (COMPANIES [Sec. 241(1 service missed and 65-B 18-09-2020
ATE LIMITED ACT)/104(PB) certificate missed
2020
COMPANY
ALTICO CAPITAL INDIA PETITION IB Page 94-123, 144 not clear o
427 (0710102172562019/4 LTD. Vs ANIL BHALLA (IBC)/207 IBC under Sec 7 and font small 18-09-2020
(ND)2020
SHINOJ KOSHY Vs M/S E(E)'P:'FI"IACI)\III IB
428 (0710120012082018/39 |[GRANITE GATE (IBC)/1248(P IBC under Sec 7 Page 29 and 38-39 not clear |18-09-2020
PROPERTIES PVT LTD
B)2018
M/S ACRON AND COMPANY
ASSOCIATES Vs PETITION IB .
429 (0710200430842018/3 AHLUWALIA CONTRACTS | (1BC)/651 IBC Under Sec 9 wrong e-filing 18-09-2020

INDIA LIMITED

(ND)2018




IMPEX SERVICES INDIA

COMPANY
PETITION IB

Application

Index missed, affidavit
missed, Proof of service

430 [0710200000062017/12 |PRIVATE LIMITED Vs SSMP under any other : \ 18-09-2020
INDUSTRIES LIMITED (IBC)/495 rovisions missed page numbering
(ND)2017 [P missing etc.
THIRD EYE HARKHABAR  |COMPANY
PRIVATE LIMITED V. APPEAL(COM
431 |0710102064972020/1 |THE REGISTRAR OF PANIES Sec 252 (3) affidavit missed 18-09-2020
COMPANIES NCT OF DELHI|ACT)/277
& HARYANA (ND)2020
RADIUS INFRATEL PVT.  |Interlocutory C.P. ADITYA PG- 53, 88 NOT CLEAR
432 [0710102/09032/2020  [LTD. Vs UNION BANK OF  |Application  |Sec 60(5) (1B)/59(PB)201 UPLOAD IN ONE PDF 19/09/2020
DEWAN
INDIA (1LB.C) 8
ézsr‘:rt:i;‘;oner(sme Tax. |Interlocutory C.P. PG-13,14, TRUE COPY
433 {0710102/09010/2020 | ZUECRC R Application  |Sec 60(5) (1B)/706(PB)20 MISSED AND PROOF OF 19/09/2020
(LB.C) 18 SERVICE MISSED
Narang
. Interlocutory
padia timber company pvt . IB)/559(PB)201 |PANKAJ]
434 |10710102/08999/2020 itd Vs bank of baroda ,(Alpghé;ltlon Sec 60(5) - BHAGAT Page 41 not clear 18/09/2020
Interlocutory .
435 [0710102/09001/2020  [Nitin gupta Vs SK Bhatt  |Application  |Sec 60(5) (IB)/742(ND)20 |\ ap AN GaNDH| /o9 Main Case no 18/09/2020
18 mentioned in Application

(1.B.C)




Interlocutory

Wrong File Application and

436 [0710102/08997/2020  |Padia timber company pvt |, o [sec 60(5) (IB)/559(PB)20 |, kaj Bhagat |progress Report page no 41 |18/09/2020
Itd Vs bank of baroda 17
(I.B.C) not clear
) Company
Income Tax Officer Ward A Sec 252 (1) - By .
437 (0710102/09036/2020  [16(1) Vs M B JEWELLERS Q&p";:ite";”(c Government %1958/ 252/ND éikri:m' Case Type Wrong 20/09/2020
PRIVATE LIMITED P Body 9
Act)
NAMITA CHOUDHWRY Vs |Company Document not upload / Case
438 [0710102/09002/2020  |ALCHEMIST INFRA REALTY |Appeal(Comp |Section 420 NIL yme wron P 18/09/2020
LIMITED anies Act) P 9
INFOEDGE SOLUTIONS .
PRIVATE LIMITED Vs Company  |Sec 252 (3) - By Anant Ram 312;47 /F’Ii%in'\ql;?:insnegrvice
439 |0710102/08742/2020  |REGISTRAR OF Appeal(Comp |Government il Whan 9 (DCIT Celly 7 Wrong _|09711-2020
COMPANIES NCT OF DELH |anies Act)  |Body Secti(?n Selected 9
AND HARYANA
BRISK COMMUNICATIONS |Company raib 7 form 1 part 3 not fill, form 2
440 |0710102/02775/2020 [Vs LEMON ELECTRONICS (Petition IB IBC under Sec 7 ) . missed, and court not 02-03-2020
associates .
LIMITED (IBC) received
Ahluwalia Marbles Private  |Company rakesh malviya |document not upload and
441 |0710102/02820/2020  |Limited Vs Chetanya Petition IB  |IBC Under Sec 9 y P 03-03-2020

Buildcon Private Limited

(IBC)

& associates

payment not received




Ahluwalia Marbles Private

. . Company .
442 |0710102/02812/2020  |HMited Vs Saluja Petition I8 |IBC Under Sec 9 rakesh malviya |document not upload and 1,3 13 55
Construction Company (IBC) & associates payment not received
Limited
- Company i .
443 [0710102/02887/2020  |ICICL Bank Limited Vs Petition 1B |IBC under Sec 7 sng & partners |P29:236-244 missed & 04-03-2020
Avantha Holdings Limited (IBC) payment recheck
JSB Consultants Vs AL Company vishal brief of synopsis and list date
444 |0710102/02895/2020 TABARAK FROZEN FOODS |Petition IB IBC Under Sec 9 choudhar and event missed, and court |04-03-2020
PVT. LTD. (IBC) y fee not received
SANJAY SINGHAL PROFP. page:84, 86, 93-95, 98, 108,
UNIQUE CONCEPTS Vs Company rashant 116, 126, 134-135, 138, 139,
445 10710102/02908/2020 . Petition 1B IBC Under Sec 9 P 142-144, 147-148, 164, not |05-03-2020
Amrapali Leisure Valley bhushan
. - (IBC) clear and page 150-158
Private limited - .
missed (demand notice)
payment not received , index
Burlington Finance Limited Company shailender page numbering missed, irp
446 (0710102/03014/2020 . L Petition IB IBC under Sec 7 . . . ! 07-03-2020
Vs Vipul Limited (IBC) kishore singh  |form 2 missed, and proof of
service missed
Sprit Infrapower & Company . . .
447 10710102/03237/2020 |Multiventures Pvt. Ltd. Vs |Petition IB Sec 30 T;rv]\?:r?nsﬂgh Zi::;: type wrong (companies 13-03-2020

ICICI Bank UK PLC

(IBC)




turtle books pvt Itd Vs

Company

Application

siddharth

448 (0710102/03265/2020 aditya birla finance Itd Petition IB unde_r_any other tandon wrong section 13-03-2020
(IBC) provisions- IBC
M/S AMRIT SEAIR Company saxena & page:122, 711, 953, 209,
EXPRESS PRIVATE o 973, 1037, etc page not e
449 |0710102/03397/2020 LIMITED Vs M/S HAMD E’IeBtlct:l)on 1B IBC Under Sec 9 zizi:]seliw clear and court fee not 17-03-2020
FOODS PRIVATE LIMITED received
Global Autotech Limited Vs |Company Application SWarlD &
450 (0710102/03422/2020 Maini Constrcutions Private |Petition IB under any other P wrong section 18-03-2020
. - associates
Limited (IBC) provisions- IBC
Company
ONESOURCE INDIA o . s N
451 |0710102/08982/2020 PRIVATE LIMITED Vs (PIeBtlctl)on 1B IBC Section 59 girish singhania |jurisdiction gurugram 18-09-2020
M/s M.M. Metacraft Pvt. Company Rai karan
452 10710102/08987/2020 Ltd. Vs M/s R.M. Controls |Petition IB IBC Under Sec 9 ) claim amount less than 1 cr  |18-09-2020
sharma
Pvt. Ltd. (IBC)
453 |0710102006892019/5 PLUG ENERGIA PRIVATE Sec 252 (3) Index page cut Main case no. 16/09/2020

LIMITED VS ROC

not mentioned




PLUG ENERGIA PRIVATE

Index page cut Main case no.

454 10710102006892019/5 LIMITED VS ROC Sec 252 (3) not mentioned 16/09/2020
DOLPHIN INVESTMENT
MANAGEMENT PVT LTD VS Sec. 230-232 - . .

455 10710102007012019/9 ANANT SOURCING Second Motion True copy sign missed 27/07/2020
MANAGEMENT PVT. LTD.
PRECISE LABORATORIES Sec. 230-232

456 (0710102014892020/2 [PRIVATE LIMITED VS ET ) ! Page 3,4 is missed 19/03/2020
TU Sec 234
BREAKING WAVE
SOFTWARE PRIVATE Sec. 230-232 - . .

457 10710102022452020/2 LIMITED VS GILLIS Second Motion True copy sign missed 07-10-2020
LOCKWOOD HELLER
BREAKING WAVE
SOFTWARE PRIVATE Sec. 230-232 - . .

458 (0710102022452020/2 LIMITED VS GILLIS Second Motion True copy sign missed 07-10-2020
LOCKWOOD HELLER
BREAKING WAVE

459 (0710102022452020/5 SOFTWARE PRIVATE Sec. 230-232 - wrong filling 19/08/2020

LIMITED VS GILLIS
LOCKWOOD HELLER

Second Motion




HIND POCKET BOOKS Sec. 230-232 - ) .
460 (0710102026152020/4 PRIVATE LIMITED Second Motion True copy sign missed 07-10-2020
461 0710102032242018/4 CLARITY VINIMAY PVT LTD Sec. 230-23_2 - True copy s_:lgn missed and 27/08/2020
Second Motion index not signed
462 0710102032242018/5 CLARITY VINIMAY PVT LTD Sec. 230-23.2 - True copy §|gn missed and 28/08/2020
Second Motion index not signed
M/S ONYXE
INFRASTRUCTURE PVT .
463 |0710200418032018/1 LTD Vs. REGISTRAR OF 252 page 3-4 missed 18-06-2020
COMPANIES
STATE BANK OF INDIA Vs.
M/S NAMDHARI FOOD
464 (0710200411492017/7 INTERNATIONAL PRIVATE IBC-7 SECTION WRONG 30-05-2020
LIMITED
M/S. PLATINA BULKERS
465 10710200410172018/22 PVT. LTD. Vs. M/S. STAR IBC-7 SECTION WRONG 12-06-2020

MINERAL RESOURCES PVT.
LTD.




SUB SECTION

INCOMPLETE DOC PG 4-5

466 |0710102432872018/2 | HT MEDIA LIMITED Vs. 530 MISSED 15-06-2020
SUVIDHA PARKLIFT IBC Under Sec

467 |0710102166382019/2 |LIMITED Vs. REGISTRAR 10 SECTION WRONG 13-06-2020
OF COMPANIES
AADHUNIK INFRA PROJECS SECOND

468 |0710102165942019/6 |PVT LDT Vs. AADHUNIK MOTION 230- PG 5-6 MISSED 27-06-2020
INFRA PROJECS PVT LDT 232
GARHWAL AIRCON
SERVICES PRIVATE

469 |0710102159082019/7 |’ " pEctetran 252 PROOF OF SERVICE MISSED |02-03-2020
OF COMPANIES
GLOBAL CABS SERVICES
PRIVATE LIMITED Vs.

470 |0710102154412019/2 | REGISTRAR OF 252(3) INDEX WRONG 11-03-2020
COMPANIES NCT OF DELHI
& HARYANA
NUVISION (DELHI)

471 |0710102149202019/4  [PRIVATE LIMITED Vs. IBC-7 SECTION WRONG 20-03-2020

FLPL LOGISTICS PRIVATE
LIMITED




NUVISION (DELHTI)
PRIVATE LIMITED Vs.

472 (0710102149292019/3 FLPL LOGISTICS PRIVATE IBC-7 SECTION WRONG 20-03-2020
LIMITED
BREAKING WAVE Sec. 230-232 -
473 |0710102022452020/5 |SOFTWARE PRIVATE ) ; WRONG EFILE 19-08-2020
Second Motion
LIMITED Vs.
Aman deep Saxena Vs Company centrik liqalistic page:139. 140 not clear and
474 10710102/09046/2020 [tusliani construction and Petition IB IBC under Sec 7 9 petitioner is single home 18-09-2020
llp 9811421253
developers pvt Itd (IBC) buyer
Transit Geo System Company
475 [0710102/08145/2020  |Integrators Private Limited o i 1e (18C Under Sec 9| MAPITYAA claim amount lessthen 1,1 48 5020
Vs Stahl Tecniks Private PANDE crore
22 (IBC)
Limited
Allied Alloys Vs
URBANTECH INFRA Company MOHD NAZIM claim amount less then 1
476 (0710102/07931/2020 SOLUTIONS PRIVATE (PIeBtgl)on 1B IBC Under Sec 9 KHAN crore 14-08-2020
LIMITED
. Company
Sondhi Travels Vs Naveen o RAKESH default amount less than 1
477 10710102/07642/2020 Tours Private Limited Petition IB IBC Under Sec 9 WADHWA crore 05-08-2020

(IBC)




Seasky Pvt Ltd Vs KLB

Company

default amount less than 1

478 10710102/08206/2020 . Petition IB IBC Under Sec 9|ROHIT BANSAL 23-07-2020
Komaki Pvt Ltd (IBC) crore
PAGE:734,
it oy 0 g
479 |0710102/03310/2020 w:&fzgeﬂevs;‘fec's:i'\?:tgs M/S |petition 18 |1BC under Sec 7 2?6;%1'0 1001, 1149-1151, 1155, 16-03-2020
limited &ANT. (IBC) 1168-1169, 1171, 1172,
1181-1182, 1224-1228,
1304-120A 1702 1012
SNS Engineering Private
Limited Vs M-City Company Rhea Luthra volume 1 missed and proof of
480 ]0710102/03357/2020 ' Petition IB IBC Under Sec 9 . . 17/03/2020
Infrastructure Private (IBC) 9917079999 service missed
Limited
Archana Dwivedi Vs M/S Contempt Priyadarshi
481 ]0710102/02851/2020 |EARTH GRACIA BUILDCON Petition ?IBC) Sec 60(5) Chaitanyashil case type wrong (file is IA)  ]03-04-2020
PVT LTD 8377950090
DR. B.M ABROL AND DR.
SUNITA ABROL Vs Comp any prerna arora case type wrong ( file is
482 10710102/03022/2020 UNIVERSAL BUILDWELL (PIeBtgl)on 1B Sec 60(5) 9910800018 application ) 03-07-2020
PVT. LTD.
Rule 87 A of the i(ajh”' Kt”mgrf
. vocate, C-
INC Greenwoods Social Company (C'?gr?:lef (S)f 136, Basement, case type wrong ( file is
483 [0710102/08488/2020 [Welfare Society Vs District |Petition IB . Defence Colon P 9 09-02-2020
Magistrate Ghaziabad (IBC) Pending i v application )
9 Proceedings)  |New Delhi
RUleS, 2016 110024 Mobile:

+019R0090NQ287




Regulation

10(1) & (2), wrong case type, section
Company Liquidation padora low wrong , affidavit missed
484 |0710102/08934/2020 [Tusharr Vs Mawkin Petition IB company - ! 17/09/2020
process court fee missed, court fee
(IBC) ) 9999195702 .
Regulation, not paid
2016
Cachar Paper Project
Workers, Union Vs M/S Intervention Siddharth Seem - e
485 |0710102/08730/2020 HINDUSTAN PAPPER Petition (IBC) Sec 60(5) 9999019270; case type wrong file is IA 09-10-2020
CORPORATION LTD
Translated page-
103,105,107,111 to 113, 202
Interlocutory to
CHANDRA PRAKASH Vs -~ CP/1B/1689/ND/|CHANDHIOK
486 10710102/09062/2020 DINESH KUMAR Application  |Sec 60(5) 2018 AND MAHAJAN |212,294,296,306,307,308,31 21/09/2020
(1.B.C) 0,312,323 to
326,328,330,341 to
243 48 247 87 tn RAA/RIr
M/s Saya Cementation
487 |710000090422020 Limited VS M/s Alisha CAVEAT NCLT FORM 3C MISSED
Infratech Private Limited
SATPAL CHAWLA Vs. MCF Compan Wrong case type and Wron
488 [710102028442020 FINLEASE PRIVATE nPaNY lsec 241 (2)  |C.P.-26/2019  [Ritesh Singh n9 yP 9
Petition section,payment of Rs1000
LIMITED
DARA SINGH ESTATES Application
PRIVATE LIMITED Vs. THE |Company .
489 |710102028392020 REGISTRAR OF Appeal ;::Vei;ica):z other Charu Sangwan |Wrong section,payment

COMPANIES DELHI




DILER SINGH ESTATES

Application
PRIVATE LIMITED Vs. THE |Company .
490 |710102028402020 REGISTRAR OF Appeal u:gl\i;iz:ys/ other Charu Sangwan |Wrong section,payment
COMPANIES DELHI P
BRAIN TECH COMPUTER
ACADEMY PRIVATE Company . .
491 |710102029332020 LIMITED Vs. REGISTRAR | petition Sec 252 (3) Mohit Gulati wrong case type
OF COMPANIES
492 |710102029752020 sdsd Vs. dfdf Company ¢ 140(5) wrong case type,document
Appeal not properly upload
VIPIN MALIK v/s C. M. Y. |Company Cavet AKANKSHA .
493 (710102031762020 K. PRINTECH LIMITED  |Petition Application KAUL Wrong section
ARMOUR SOLUTIONS Compan
494 (710102032722020 PRIVATE LIMITED V. Petiti‘; . Y |sec 252 (3) Sheetal Wrong case type
Registrar of Companies
DPS Management Compan Application vanadana
495 |710102033552020 Consultants Pvt Ltd Vs. . p Y under any other Wrong section
Petition sharma

ROC Gov of India

provisions




HARYANA CARBON PVT

Sec 252 (1) - By

LTD Vs. REGISTRAR OF  |Company SAMAKSH .
496 |710102033712020 COMPANIES NCT AND Appeal (BBS(\j/ernment GOYAL Wrong section
DELHI Y
UJJAWAL GARMENTS
Sec 252 (1) - By
PRIVATE LIMITED Vs. Company SANJEEV wrong case type,wrong
497 1710102033902020 REGISTRAR OF Petition Sg(‘j’emme”t CHOUDHARY  |sectiion
COMPANIES Y
ASHUTOSH STEEL Application
PRIVATE LIMITED Vs. Company SHANKARI
498 1710102034542020 ROYAL PRESSING PRIVATE | Petition “::\i;g:’s' other MISHRA wrong case type
LIMITED P
UJJAWAL GARMENTS Company SANJEEV
499 |710102034162020 PRIVATE LIMITED Petition Sec 252 (3) CHOUDHARY Wrong case type
MEDIPLUS (INDIA) LTD.  |COMPANY  |RULE 11 OF . _ |SIGN MISSED ON
500 | 0710102/09154/2020 |\ o oo o CorL | APPLICATION|NGLT CP/84(ND)2019 |Shailen Bhatia |02 “a7ron 23/09/2020
COMPANY
PETITION |2 . o
501 |0710102079472020/2 POOJA GOELA Vs. AMEET (COMPANIES 241(1),Applicati reply sign missed on every 22/09/2020
KHANDELWAL ACT)/99(ND) on under any pages

2020

other provisions




INTERLOCUT

ORY
502 [0710102086642020/1 PARVINDER SINGH Vs. APPLICATION|Sec 60(5) reply not sign on every pages [22/09/2020
RABINDRA MINTRI
(1.B.C)/3819(
PB)2020
ALCHEMIST ASSET COMPANY written submission not sign
RECONSTRUCTION APPLICATION
503 [0710102094212019/9 COMPANY LTD. Vs. (IBC)/1161(P Sec 60(5) Si: e\ﬁggsges and true copy|22/09/2020
MANOJ GARG B)2019 g
COMPANY
UCO BANK Vs. SASI PETITION IB
504 [0710102106902019/13 POWER PVT. LTD. (IBC)/1790(N IBC under Sec 7 document not found 22/09/2020
D)2019
SHASHI BHUSAN Vs. M/S. ESIIDVII_I;QEIYION Application
505 |0710102013782020/2 |PERFACT COLOR DIGITAL (IBC)/940 under any other wrong e-file 23/09/2020
PRINTS PRIVATE LIMITED (ND)2020 provisions- IBC
MONTEREAUX RESORTS COMPANY
PVT. LTD. Vs. ASCOT PETITION
506 [0710102032752018/7 : N (COMPANIES (Section 420 wrong e-file, case type wrong|23/09/2020
HOTELS AND RESORTS ACT)/144
PRIVATE LIMITED (ND)2016
COMPANY
APPLAUSE PACKAGING APPLICATION
507 |0710102084902020/1 |PVT.LTD. Vs. REGISTRAR |(COMPANIES [Rule 11 of NCLT CASE TYPE WRONG 23/09/2020

OF COMPANIES

ACT)/470
(ND)2020




UNION BANK OF INDIA

INTERLOCUT

ORY true copy sign missed and
508 ]0710102086002020/4 Vs. SARVESHWAR APPLICATION|Sec 60(5) written submission not sign  [23/09/2020
CREATIONS PRIVATE
LIMITED (I.B.C)/3642( on every pages
ND)2020
Nogle Technologies Private |Company Sonika Page no
509 [0710102/09120/2020 |Limited Vs REGISTRAR OF |Appeal(Comp [Sec 252 (3) 48,49,53,63,68,69,83,120 not(20/09/2020
b Shharma
COMPANIES anies Act) clear
Company
Sanyog Healthcare Limited |Petition SP Singh Brief Synopsis, List of dates
510 [0710102/09106/2020 Vs (Companies Sec. 131(1) Chawla and Master Data Missed 22/09/2020
Act)
UD INFRATECH PRIVATE |Company .
511 |0710102/09152/2020 |\ 1yrrep vis The Registrar | Appeal(Comp |Sec 252 (3) MOHIT SINGH ' |No Sing In Appeal of every |50 505
Fresh . h KHARAYAT pages
of Companies anies Act)
Company Application every pages sign-
512 [0710102/09167/2020  |Mediplus (India) Ltd. Vs |Application(C | 1o 14 of NeuT|SP/8H241  |opien Bhatia |1 to 8, /Blur-54,55,103,106 / |22/09/2020
Sunder Lal Goel ompanies 242/ND/2019
Page cut 68
Act)
Pravin R Navandar- IRP Interlocutory |Application INDEX MISSED PAGE
513 ]0710102/08958/2020 (Interim Resolution Application  [under any other NUMBERING MISSED & 27/02/2020
Professional)) Vs (I.B.C provisions- IBC UPLOAD IN ONE PDF




Religare Finvest Limited Vs

Interlocutory

C.P.

514 [0710102/09158/2020  |Parsvnath Developers  |Application | 1€ 11 OF | 18y /950(ND)20 | Prashant affidavit missed e-stamp |36 5020
- NCLT, 2016 Tripathi missed
Limited (1.B.C) 20
Assistant Company formet Missing /
Commissioner(State Tax- Interlocutory C.P. (1.B.) No.of index Page numbering wrong
515 |0710102/09176/2020 GST) Vs Gain Chand Application  [Sec 60(5) 20 SE PRABHU formet /Blur page-14 to 17, 23/09/2020
(1.B.C) .
Narang /Proof of service/ etc
Page Not Clear-134-
CA(A) Merger 186,203,301,311,319-
and i 327,340,437,439,441,446-
RITESH SPINNING MILLS . |Sub-section (1) SAHEB SINGH SO AL
516 |0710102/06208/2020 LIMITED Vs Amalgama_tlo of section 230 CHADHA 479,491,706,707,709 / 29/05/2020
n(Companies Wrong Scan-311-318 /
Act) Volume-II & III Index Missing
[ 1lncian Pano-E8A_-AQ4 /[
Case Type Wrong / Format
Company Sec 252 (1) - By Wrong(appellate) / Stay
Sachin Gupta Vs union of  |Petition AMIT KUMAR  |Application-44 / STK-7 List
>1710710102/09175/2020 ;- (Companies ggzj’emme”t SRIVASTAVA | Missing / Page Cut-58-66,60- | 2>/ 0%/2020
Act) y 73 / ROC & Income Tax
Service
aC:éA) Merger Page Not Clear-
MERLIN SNACKS PRIVATE . |Sec. 230-232, . 265,278,365,447,500,520,54
518 ]0710102/09159/2020 LIMITED Vs Amalgama_tlo Sec 234 Neeraj Arora 3,504,663,682,727, / Missing- 23/09/2020
n(Companies
737 | Power Of Attorney
Act)
CA(A) Merger
and
519 [0710102/09075/2020  |Magniphi Estates Pvt Ltd Vs |Amalgamatio |26¢ 230232 Rajeev K Goel |F29€ Not Clear-136,166 /|, 69,7020

n(Companies
Act)

Sec 234

Missing-227




CA(A) Merger

&amp;quot;Volume-II Index
Missing / Page Not Clear-148-

PRINCIPAL INFOTECH
520 [0710102/07191/2020 |LIMITED Vs. PRINCIPAL & |58 230-232, Prera Arora  |201123>-262,274,287- 25.09.2020
INSYS PRIVATE LIMITED Amalgamatio |Sec 234 292,309,315320,336,337,350
,354,356,434,447,452,454,45
7,460-462,465,474,498-
PUMA REALTORS PRIVATE |Interlocutory 13-14,16,17,24,25 not clear
521 ]0710102/07969/2020 LIMITED Vs. AKILA Application(IB|Sec 60(5) i/934/2018 page and affdavit missing and
CONSTRUC (0)] proof service missing
Interlocutory |Application
522 [0710102/09200/2020  |Sanjeev Ahuja Vs Application  |under any other | 15)/530(ND)20 |KARAN No Proper Documents 24/09/2020
o 18 MALHOTRA Uploaded
(I.B.C) provisions- IBC
Pages
191,192,193,195,196,356,35
POOJA BAHRY Vs NTL Interlocutory CHANDHIOK  |8:359,361 to
523 [0710102/09207/2020 |ELECTRONICS INDIA Application  |Sec 60(5) 380.382.,383.385 to 388 24/09/2020
AND MAHAJAN roRerSES ’
LIMITED (1.B.C) 391,393 to
395,398,399,402,404,403,10
AN 10R2 107A 1077 1108 110
Company
ANUPAM GUPTA Vs N
524 [0710102/09198/2020  |Overseas Courier Service | \PPCAtON(C 1 513 CP/434(ND)201 |AMIT PRABHAT |\ 1 o ction 24/09/2020
. ompanies 8 DESHPANDE
India Pvt Ltd
Act)
Interlocutory |Application .
RP SUNIL KUMAR o (IB)/1896(ND)2 |Sunil Kumar o
525 10710102/09199/2020 AGRAWAL Vs Application  |under any other 019 Aggarwal Page No 64 Hindi 24/09/2020

(1.B.C)

provisions- IBC




CA(A) Merger
and

COMPETENT ELECTRONICS . |Sec. 230-232, PRADEEP K Merge Into One PDF In
526 10710102/09194/2020 | p\r | 1p s Amalgamatio | o >3, MITTAL Volume-200 Pages In Index |2/09/2020
n(Companies
Act)
archon powerinfra Vs Company page:20, 21, 33, 34, 36-38,
527 10710102/03356/2020 . P Petition IB IBC Under Sec 9 harshal kumar |42-44, 53-58, 94, etc page |17/03/2020
hindustan prefab Itd
(IBC) not clear
CA(A) Merger
and
BLUE STAR BUILDPROP . |Sec. 230-232, MADAN KUMAR
528 [0710102/08384/2020 PRIVATE LIMITED Vs Amalgama_tlo Sec 234 MAROTI Merge Into One PDF 31/08/2020
n(Companies
Act)
. Company
Anil Kashyap Vs DELHI e . . .
529 [0710102/09085/2020  |GOLF HOUSE INDIA fce(t)':]'qm;nies Sec. 241(1) ’émisRH ggtcltt'l‘;rr‘] i:(zj Eiztfo"ffa'ﬁ 22/09/2020
PRIVATE LIMITED P
Act)
M/S SANDHYA HYDRO
POWER PROJECTS E(E)'IIEQ'FI"IACI)\III IB IBC Under Sec
530 [0710102074452020/2 |BALARGHA PVT. LTD. Vs. (IBC)/885 9,Rule 11 of wrong e fill 21/09/2020
M/S ASIAN HOTELS (ND)2020 NCLT, 2016
NORTH LTD.
COMPANY
PETITION Application
531 |710102079052019 CIS ;TVICES PVT. LTD. (COMPANIES |under any other wrong e fill 21/09/2020
T ACT)/69(ND) |provisions

2019




MR. HARISH TANEJA Vs.

INTERLOCUT

ORY
532 [0710102000782020/1  |FAKSHMI VILAS BANK APPLICATION|Sec 60(5) FILE AS APPLICATION INDEX | 109/2020
THROUGH MR. VINAY MISSED
CUMAR (1.B.C)/4092(
)2020
SOLITAIRE CAPITAL INDIA | COMPANY
AND ANOTHER Vs. VIPUL |FEILTION
533 |0710102093642019/23 ' (COMPANIES |Sec. 241(1) not found 24/09/2020
SEZ DEVELOPERS PVT LTD |, o 0
AND OTHERS 01
PALLAVI JOSHI BAKHRU ~ [COMPANY
CREDITOR Vs. PETITION IB page no. 8 - 10 affidavit back
534 |0710200420362018/51 |\ each BUIOWELL  |(BCy4ss | |[BC Under Sec 7 ot 24/09/2020
PVT. LTD. (ND)2018
INTERLOCUT
M/S SUKHMANI POLYMERS [ORY
535 |0710102067942020/3 |PVT.LTD Vs. SH. RAKESH|APPLICATION|Sec 60(5) not found 25/09/2020
KUMAR JAIN (1.B.C)/2607(
ND)2020
M/S SANDHYA HYDRO
POWER PROJECTS E(E)'IIEQ'FI"IACI)\III IB IBC Under Sec
536 |0710102074452020/2 [BALARGHA PVT. LTD. Vs. | oy eec ™ (9/Rule 11 of not found 25/09/2020
M/S ASIAN HOTELS (NDy2o20  |NCLT, 2016
NORTH LTD.
SOLITAIRE CAPITAL INDIA | COMPANY
AND ANOTHER Vs. VIPUL |FEILTION ~ sec. 213,Sec, service missing and affidavit
537 |0710102093852019/1 |ty pever opers pyT LTD |(COMPANIES |241(1),Sec. otor missig 25/09/2020
ACT)/94(PB)2|242(4) P 9

AND OTHERS

019




HINDON ORGANICS

COMPANY

APPEAL(COM
538 |0710102100492019/3 PRIVATE LIMITED Vs. PANIES Sec 252 (3) main case no. not mantion  [25/09/2020
REGISTRAR OF
COMPANIES ACT)/605
(ND)2019
HINDON ORGANICS COMPANY
PRIVATE LIMITED Vs APPEAL(COM
539 |0710102100492019/4 ’ PANIES Sec 252 (3) main case no. not mantion 25/09/2020
REGISTRAR OF
COMPANIES ACT)/605
(ND)2019
KRAFTERS TELECOM COMPANY
SERVICES PRIVATE APPEAL(COM
540 [0710102123382019/2 |LIMITED Vs. REGISTRAR |PANIES Sec 252 (3) wrong efiling 25/09/2020
OF COMPANIES NCT OF ACT)/666
DELHI AND HARYANA (ND)2019
COMPANY
USHA DEVI Vs. PRAVEER [PETITION IB . .
541 [0710102409572018/4 CONSTRUCTION PVT LTD. |(1BC)/486 IBC under Sec 7 service missing 25/09/2020
(PB)2018
ALLOYS & MENTALS COMPANY
(INDIA) Vs. M/S PETITION IB document not properly
542 [0710200702692018/34 HINDUSTAN PAPPER (IBC)/418 IBC Under Sec 9 upload 25/09/2020
CORPORATION LTD (ND)2018
SPJ CARGO PVT LTD Vs. gg'm'llj'IAglzl( B
543 [0710102015602020/1 |AL-DUA FOOD (IBC)/453 IBC Under Sec 9 RJ 16/09/2020

PROCESSING PVT LTD

(ND)2020




INDIA FACTORING &

544 [0710102009622020/2 |LTD. Vs. ALTECH NOT FOUND 23/09/2020
(IBC)/665 NCLT, 2016
INFRASTRUCTURE (ND)2020
PRIVATE LTD.
KASHI VISWANATHAN EN;YE RLOCUT
SIVARAMAN Vs. G.S. document not properly
545 |0710102066772020/2 BUILDWELL PVT. LTD. & APPLICATION|Sec 60(5) upload 24/09/2020
ORS (1.B.C)/2723(
’ ND)2020
COMPANY
PETITION Application
546 |0710102079052019/3 C'SI'S STVICES PVT. LTD. (COMPANIES |under any other wrong efiling 24/09/2020
T ACT)/69(ND) |provisions
2019
INTERLOCUT
L & T FINANCE LTD Vs. ORY Application
547 0710102085162020/1 |ZILLION INFRAPROJECTS |APPLICATION |under any other wrong e fill plz fill in ia 24/09/2020
PVT LTD (I1.B.C)/4093( |provisions- IBC
)2020
INTERLOCUT
ORY
548 10710102067232020/1 MAHESH BANSAL Vs. APPLICATION|Sec 12(2) RJ 25/09/2020
(1.B.C)/2495(
ND)2020
JITENDER ARORA Vs. INTERLOCUT
NISUS FINANCE & ORY
549 |0710102075132020/2 APPLICATION|Sec 60(5) doument not in proper 25/09/2020

INVESTMENT MANAGER
LLP & ANR.

(1.B.C)/3379(
ND)2020




INTERLOCUT

ORY
550 [0710102082882020/1 AKHILESH KUMAR GUPTA APPLICATION|Sec. 12A wrong efiling 25/09/2020
Vs. KABITA BARIK & ORS.
(1.B.C)/3521(
ND)2020
M/S. SAFE CAPITAL COMPANY
SERVICES (P) LTD. Vs. PETITION IB .
551 [0710102083942019/7 M/S. TECHNOPAK (IBC)/1141(N IBC under Sec 7 wrong efiling 25/09/2020
ADVISORS (P) LTD. D)2019
M/S. SAFE CAPITAL COMPANY
SERVICES (P) LTD. Vs. PETITION IB -
552 [0710102083942019/8 M/S. TECHNOPAK (IBC)/1141(N IBC under Sec 7 wrong efiling 25/09/2020
ADVISORS (P) LTD. D)2019
MR. HARISH TANEJA Vs. E)NR-:F RLOCUT
553 [0710102090782020/1 LAKSHMI VILAS BANK APPLICATION|Sec 60(5) wrong e fill need to ia fill 25/09/2020
THROUGH MR. VINAY
KUMAR (1.B.C)/4092(
)2020
pECLTOVS. MissL  |[COMPANY
554 10710102407642018/5 |CONSUMER PRODUCTS (IBC)/840 IBC under Sec 7 True copy sign missed 25/09/2020
LIMITED (PB)2018
M/S OMNI MEDIA Interlocutory
COMMUNICATION PVT LTD I~ CP/1B/419/ND/2| ., . .
555 ]10710102/09238/2020 Vs M/S JAY POLYCHEM Application  [Sec 60(5) 017 Chirag Gupta |Proof of service 25/09/2020

INDIA LIMITED

(1.B.C)




DATA WORLD

Ramesh

ROC Service / Memorandum

556 [0710102/07213/2020 |INFORMATION SYSTEMS Sec. 131(1) Chandra Mishra Apperrance / Merge Into One
PRIVATE LIMITED Vs PDF / Councel Detail Missing
DHARM DEVELOPERS AND Councel Detail Missing &
ASSOCIATES PRIVATE Signature / Pages Cut-50-72 /
557 10710102/09269/2020 LIMITED Vs REGISTRAR OF Sec 252 (3) Rahul Jogi ROC & Income Tax Service /
COMPANIES NCT OF DELHI Annexure Every Pages Sign /
& HARYANA Vakalatnama
Joint Commissioner of
Commercial Tax & GST Vs. [Interlocutory C.P. SIDHARTH Merae into one pdf PG-17.18
558 [710102090842020 Harish Taneja Resolution  |Application(IB|Sec 60(5) (IB)/694(PB)20 [SHANKAR REP?E ATED pdt, !
Professional for M/s. Zillion |C) 18 PADHY
Infra Projects Pvt. Ltd.
Interlocutory C.P. N
GOPAL CHAND PADIA Vs. - PANKAJ Application and progress
559 [710102089962020 GOPAL CHAND PADIA ,(A:;)phcatlon(IB Sec 60(5) (117B)/559(PB)20 BHAGAT report both file seprately
. . Interlocutory C.P.
Mohan Lal Jain Vs. Vivek o Rule 11 of Inder Paul .
560 |710102091012020 Shukla é)ppllcatlon(IB NCLT, 2016 éIll39)/1373(ND)2 Singh Oberoi pg-9-14 missed
ROSHITA ANEJA Vs. Interlocutory C.P. Sameer
561 |[710102090512020 LORDS CREATIVE INFRA  |Application(IB|Sec 60(5) (IB)/2078(ND)2 Nandwani Memo of parties
SOLUTION PVT. LTD Q) 019




Akash Shinghal Vs AMIRA

Interlocutory

C.P.

PG-42,43,114,,117-606 all
pages in hindi , 607-616,622-

562 [0710102/09245/2020 |ENTERPRISES INDIA Application  |Sec 60(5) (IB)/846(ND)20 628,638-685,692-712,728- ﬁgl/gg/ 2020
LIMITED (I.B.C) 18 742,758-768 not clear 769-
774,779,791-795, in hindi
Interlocutory
MOHAN LAL JAIN Vs. .. . L
563 0710102/09123/2020 MOHAN LAL JAIN ,é;)phcatlon(IB Sec 60(5) sign missing
E;X:ﬁ:?iﬁﬁg saul\t/z;nts India Interlocutory |Application C.P.NO.IB/
564 ]0710102/09256/2020 . . Application  [under any other (822 / 2020 OF [Anshul Gupta [Merge into one PDF 26/09/2020
Rudrabhishek Enterprises o
. (I.B.C) provisions- IBC (2020
Limited
565 |710000092402020 Bank of Baroda VS Form 3C missed, Proof of
service missed
COMPANY
HITESH BHARDWAJ V. PETITION Sec. 213,Sec true copy sign missed in all
566 |0710102035812020/1 |DELHI APARTMENTS PVT.  |(COMPANIES |7/ 115 b Py sl
LTD. ACT)/70(PB)2 Pag
020
RAJ LAXMI REALTORS COMPANY
PRIVATE LIMITED Vs APPEAL(COM
567 10710102080192020/2 ) PANIES Sec 252 (3) incompelete document
REGISTRAR OF ACT)/292
COMPANIES

(ND)2020




INTERLOCUT
ORY

568 |0710102082812020/2 |AMIT GEONKA Vs. APPLICATION|RUle 11 Of true copy missed in all pages
NCLT, 2016
(1.B.C)/3514(
ND)2020
M/S. SAFE CAPITAL COMPANY
SERVICES (P) LTD. Vs. PETITION IB )
569 [0710102083942019/8 M/S. TECHNOPAK (IBC)/1141(N IBC under Sec 7 wrong e fill
ADVISORS (P) LTD. D)2019
COMPANY Sec.
MR. NIKHIL RAI AND PETITION 241(1),Sec.
570 [0710102139162019/10 |ANOTHER Vs. M/S VCARE [(COMPANIES (242(4),Applicati need to file in one volume
TECHNOLOGIES PVT LTD |ACT)/157 on under any
(ND)2019 other provisions
INTERLOCAT
SATKAR TERMINALS ORY Sec 33(1) (b) (i)
571 [0710102149722019/5 |LIMITED Vs. REGISTRAR [APPLICATION|to (iii) r/w Sec wrong e fill
OF COMPANIES (IBC)/85(ND) (33(3)
2019
INTERLOCAT
SATKAR TERMINALS ORY Sec 33(1) (b) (i)
572 10710102149722019/6 LIMITED Vs. REGISTRAR |APPLICATION/|to (iii) r/w Sec wrong e fill
OF COMPANIES (IBC)/85(ND) (33(3)
2019
COMPANY
PETITION
573 10710102072952020/2 ANKITA MITHAL Vs. CHD (COMPANIES |Sec. 73(4) not complete document
DEVELOPERS ACT)/100

(ND)2020




M/S EXCLUSIVE MOTORS

INTERLOCUT
ORY

574 10710102091162020/2 |PVT. LTD. Vs. SURESH APPLICATION|Sec 60(5) No Pagination, No Index
KUMAR JAIN (1.B.C)/4050(
ND)2020
GUPSHUP TECHNOLOGY
INDIA PRIVATE LIMITED ggm_lr_?g; IB
575 [0710102136682019/6 |Vs. EXCLUSIFE (IBC)/2694(N IBC Under Sec 9 wrong e fill
TECHNOSOFT PRIVATE D)2019
LIMITED
COMPANY Sec.
MR. NIKHIL RAI AND PETITION 241(1),Sec.
576 10710102139162019/11 |ANOTHER Vs. M/S VCARE |[(COMPANIES [242(4),Applicati true copy missed in all pages
TECHNOLOGIES PVT LTD |ACT)/157 on under any
(ND)2019 other provisions
COMPANY Sec.
MR. NIKHIL RAI AND PETITION 241(1),Sec.
577 (0710102139162019/12 |ANOTHER Vs. M/S VCARE [(COMPANIES (242(4),Applicati true copy missed
TECHNOLOGIES PVT LTD |ACT)/157 on under any
(ND)2019 other provisions
M/S APPLIED ELECTRO IONFEE RLOCUT Rule 11 of
578 [0710102074782020/5 E:S\?IIEEE: lsl\J/l-\r/IALFIEHX?IT APPLICATION|NCLT, wrong e fill
& ORS (1.B.C)/3047( |2016,Section 74
ND)2020
HONEST MACHINERY PVT |COMPANY
LTD Vs. VSM VENTURE PETITION IB . .
579 10710102087092020/1 CONTROL SYSTEMS (1BC)/939 IBC Under Sec 9 index missed

PRIVATE LIMITED

(ND)2020




ENGINEERED FACILITY

MANAGEMENT SERVICES |COMPANY
Vs. EVAN PETITION IB
580 ]0710120005022018/5 MULTISPECIALITY (IBC)/985 IBC Under Sec 9 pg 5 need to translate
HOSPITAL & RESEARCH (ND)2018
CENTRE PVT LTD
INTERLOCUT
POOJA BAHRY vsBINAY ORY
581 ]0710102063852020/1 SARAWGI APPLICATION True copy sign missed
(1.B.C)/3758(
)2020
IDBI BANK LIMITED vs COMPANY
AMZEN TRANSPORTATION [PETITION IB ) .
582 10710102160992019/6 INDUSTRIES PRIVATE (IBC)/3(ND)2 True copy sign missed
LIMITED 020
REGISTRAR OF COMPANY
COMPANIES, NCT OF Wrong e-filed Document
583 |0710102417442018/6 DELHI & HARYANA vs RKG '(ACCI:(?FI;/}ZQIQIIES (Application filed)
FINVEST LIMITED (ND)2018
REGISTRAR OF
COMPANIES, NCT OF ggﬁ??g;
DELHI & HARYANA vs M/S Wrong e-filed Document
>84 10710102421442018/5 | \\/a11 FINANCIAL &%?I;/}EQEIES (Application filed)
SERVICESRKG FINVEST (ND)2018
LIMITED
MONTEREAUX RESORTS COMPANY
PVT. LTD. Vs ASCOT PETITION
585 10710102032752018/11 HOTELS AND RESORTS ,(ACC(_)FI;/}Fl’,ZZIES True copy sign missed

PRIVATE LIMITED

(ND)2016




MONTEREAUX RESORTS

COMPANY

PETITION
PVT. LTD. Vs ASCOT ) .
586 [0710102032752018/9 HOTELS AND RESORTS ;(é?l;’}l;ﬁZIES True copy sign missed
PRIVATE LIMITED (ND)2016
INTERLOCUT
M/S EXCLUSIVE MOTORS [ORY
587 [0710102091162020/3 |PVT. LTD. Vs SURESH APPLICATION No Pagination, No Index
KUMAR JAIN (1.B.C)/4050(
ND)2020
RAMJAN KHAN Vs. Interlocutory |Application C.P. EVerv pages
588 [0710102/07311/2020 | INDIGLOBAL TRADELINKS |Application(IB|under any other |(1B)/1270(ND)2 . n;'tl‘jrfsu orting Affidavit |29-09-2020
PRIVATE LIMITED Q) provisions- IBC {019 9 -sUporting
Interlocutory C.P.
589 ]0710102/08170/2020 RELIANCE HOME FINANCE Application(IB|Sec 60(5) (IB)/281(PB)20 |Akhil Sachar 31-36,39,40 not clear page
LTD. Vs. VEKAS GARG Q) 19
Regulation
Interlocutory 14 (lizilation C.P.
590 ]0710102/09249/2020 SUBHASH KUNDRA Vs. Application(IB r?)cess (IB)/528(PB)20 |Prachi Johri affidavit Back date
Q) P . 19
Regulation,
2016
Interlocutory |Application C.P. ) ) )
591 [0710102/08911/2020 DINESH SOOD Vs. Application(IB|under any other |(IB)/43(ND)201 13-14,23-32,48-62 NOT

0

provisions- IBC

8

CLEAR




CA(A) Merger
and

166,168,170,172,174,176,1
79,181,185,187,189,193,197,
1

0710102/08630/2020  |AGRIM CORPORATE . |Sec. 230-232, na.
>92 | Refile SERVICES LIMITED Vs |Amaigamatio o, 554 99,201,203,205,207,209,212, | 09-08-2020
n(Companies 2
Act) 14,218,220,222,224,230,232,
2
Interlocutory page-33 to 59,90 to
RPS Infrastructure Limited L IB- 94,97/118 to 124/126 to 168
593 [0710102/09325/2020 Vs Mukul Kumar ,(Alpglgﬂtlon Sec 60(5) 1757/PB/2018 9810000000 not clear Pg-95896 wrong 29/09/2020
o arranged
Compan Sign missed in
594 1710102093152020 Kashyap Sikdar & Co pany Rule 11 of NCLT|CP/01(ND)2018 |Aditi Sharma |application,true copy sign and
Application )
stamp missed
S.E. INVESTMENTS LTD. Cross Application C.P.
595 [710102093202020 Vs. M/S SONI REALTORS Application under any other |(IB)/609(ND)20 |RAJEEV KUMAR |Wrong case type
PVT. LTD. PP provisions- IBC |17
pg-5,7,9 not clear,After page
ANYA PROMOTERS Company C.A.(CAA)/23(P :
596 |710102093222020 PRIVATE LIMITED Application Rule 11 of NCLT B)2020 SUMIT KUMAR |10 pa_ge numbering not
mention
INDIABULLS HOUSING Company j. sagar roof of service missed(
597 [0710102/08485/2020 |FINANCE LTD Vs PRIME Petition IB  |IBC under Sec 7 ). sag: P . 09-02-2020
associates contact to registry )

COMMERCIAL PVT LTD

(IBC)




INDIABULLS HOUSING Company . caqar proof of service missed page
598 [0710102/08445/2020 |FINANCE LTD Vs RAJ Petition IB  |IBC under Sec 7 Jé sso?:iates 420-421, 437-440, 581-595, |09-01-2020
SINGH GEHLOT (IBC) 597-603 not clear
:312- 2 11
Indiabulls Housing Finance [Company j. sagar gg?}e639172. Zég’ 213’ gcl)g’ 611,
599 ]0710102/08462/2020 ttdt\/sc,j Ambience Private E’IeBtlct:l)on 1B IBC under Sec 7 associates 617, 833 not clear and proof 09-02-2020
imite of service missed
INDIABULLS HOUSING Company .
. :331- d
600 [0710102/08489/2020  |FINANCE LTD Vs RAJ Petition 1B |Section 95(1) e Efgc?f zi;ifcgcr’;;gr A< 109-02-2020
SINGH GEHLOT (IBC)
INDIABULLS HOUSING
FINANCE LTD Vs R.S.G.  |ComPany j. sagar e missed 09-02-2020
601 |0710102/08467/2020 HOUSING & FINANCE PVT (PIeBtlctl)on 1B IBC under Sec 7 associates proof of service misse -02-
LTD
INDIABULLS HOUSING .
FINANCE LTD Vs Company j. sagar p:gz-;lg;_‘l ggj‘;)lgottascfw?srs,ed
602 |0710102/08474/2020 |AMBIENCE PROJECTS AND |Petition IB  |IBC under Sec 7 ). 586 pag P f oy |09-02-2020
INFRASTRUCTURE PVT (1BO) associates page 676- ont small an
LTD proof of service missed
Company
ICICI Bank Itd. Vs Avantha o SNG & uncompleted document only
603 0710102/02686/2020 Holding Limited Petition IB  |IBC under Sec 7 PARTNERS form 1 upload 29/02/2020

(IBC)




CA(A) Merger
and

Pages Blur & Cut-130-

DINERO PROPBUILD . |Sec. 230-232, MUKESH 134,323,324,326,582,587,58
604 10710102/09286/2020 | oo ATE LIMITED Vs ﬁ(”é?gqarggg Sec 234 SUKHIJA 8,590,602,606,786,792,801, /
P Page Cut-286,381,769
Act)
Income Tax Service DCIT Cell
Marin Agro Private Limited Company .|/ Brief Synopsis / List Of Date
605 |0710102/03413/2020 Vs 1. Registrar of Company Ap.peaI(Comp Sec 252 (1) Rukbaan Tyagi & Events / Page Not Clear- 18/03/2020
anies Act)
132-134
Faye and Dean Company
International Private NIRAJ BOBBY . )
606 |0710102/02818/2020 Limited Vs Registrar of :Eigaezaggc;)mp Sec 252 (1) PAONAM Registered Office Gurgaon 03-03-2020
Companies of NCT of Delhi
TODAY RESORTS AND Company
RECREATION PRIVATE SUMESH Page Not Clear-47-57 / 1.
607 |0710102/07841/2020 LIMITED Vs Registrar of Ap.peaI(Comp Sec 252 (1) DHAWAN Volume-II Missing 08-12-2020
. anies Act)
Companies
super residency private Company Page No 9 Missing & Page
608 |0710102/09080/2020 limited Vs registrar of Appeal(Comp [Sec 252 (1) SHIKHAR GARG|No 10,11, Wrong Arrange &
companies anies Act) Page No 184 missing
Nogle Technologies Private |Company Sonika Signature Missing in
609 |0710102/09120/2020 [Limited Vs REGISTRAR OF |Appeal(Comp |Sec 252 (3) 9 9 20-09-2020
Shharma Annexures

COMPANIES

anies Act)




CHETAN KAPOOR AND

Interlocutory

Application

C.P.

101,213-216,451,654,678-
679,709-710,716,763-

610 (0710102/08499/2020 [OTHERS Vs. SUPERTECH |Application(IBjunder any other |(IB)/2396(ND)2 MAREESH 776,819.839,900,902,904,90 30.09.2020
LIMITED C rovisions- IBC 1019 PRAVIR SAHAY |5,945-956,119,1035,1043-
P 1058,1239,1394 not clear
page
. L Interlocutory |Application C.P.
Chirag Shah Liquidator of o MEMO OF PARTY MISSED PG
611 |0710102/09371/2020 Hotline CPT Limited Vs Application unde.r.any other |(IB)/33(ND)201 -41,42,46, NOT CLEAR 30/09/2020
(I.B.C) provisions- IBC |9
. Interlocutory
Hem singh Bharana Vs . CP/1B/1140/PB/ Blur page-53,90,110,153,154
612 |0710102/09354/2020 SHAILESH VERMA ,(Alpglgatlon Sec 60(5) 2018 Apoorv Agarwal /Merge into one PDF 29/09/2020
Catalyst Trusteeship Interlocutory
Limited Vs RIYASAT o Sec 43(1) r/w  |CP/IB/1392/ND/|._.. . . )
613 |0710102/09348/2020 TOWERS PRIVATE ,(Alpglgltlon Sec 44 (1) 2019 Jatin S Sethi Unsign paper-1,14 29/09/2020
LIMITED o
. . Interlocutory
CS Satyadevi Alamuri Vs . CP/1B/1721/PB/ |Bhavana )
614 |0710102/09339/2020 Ajukumar Baskaran ,(Alpghé;ltlon 19(2) 2019 Duhoon Blur pages/not clear-10 29/09/2020
Company -
. A Application ) Blur pages-3 to 16,18 /
615 [0710102/09357/2020 |3urabh kumarjain Vs |Application(C | o "o oiper (CP/LL4/241- o\ naNA ROY |Unsign pages-19 to 27,109/ |30/09/2020
pradeep kumar jain ompanies . 242/PB/2020
provisions Translated page-93 to 100

Act)




Oriental Bank of Commerce |Interlocutory |Application C.P. No. IB- Pagination not mention in
616 |0710102/09364/2020 |Vs M/s Piyush Colonisers  |Application [under any other 449 (PBIlIZO 19 Umesh garg index & Application 30/09/2020
Ltd. (I.B.C) provisions- IBC /Affidavit/E Stamp paper
Hemant Kunmar Godhani |Interlocutory Minakshi Jyoti
617 |0710102/09373/2020 |Vs Home & Soul Infratech [Application Rule 11 of CP/IB/493/PB/2 Dharamveer Unsign paper-1,2,15 to 18 29/09/2020
. - NCLT, 2016 019 .
Private Limited (I.B.C) Singh
MR. GAUTAM MULLICK Vs. IE’:(E)'I?:'T'IA(I)\II\T IB
618 |0710200431502018/9 |M/S ROHTAS PROJECTS IBC under Sec 7 page 59 60 67 not clear
LTD (IBC)/1022(N
) D)2018
ENVITECH CONSULTANTS |COMPANY
INDIA PRIVATE LIMITED |PETITION IB . .
619 |0710102035742020/2 Vs. RUDRABHISHEK (1BC)/822 IBC Under Sec 9 index missing
ENTERPRISES LIMITED (ND)2020
INTERLOCUT
CHANCHAL DUA Vs ORY
620 |0710102068592020/7 : APPLICATION|19(2) page 17-40 translate
NARESH KUMAR MITTAL
(1.B.C)/2622(
ND)2020
INTERLOCUT
SHIV DAYAL SHARMA Vs. |ORY
621 ]0710102073612020/1 |THREE C PROJECTS PVT  |APPLICATION|Sec 60(5) true copy sign missing

LTD

(1.B.C)/2993(
PB)2020




PRABHAKAR NANDIRAJU

INTERLOCUT

ORY
Vs. SOUTHERN POWER . .
622 (0710102077112020/1 DISTRIBUTION COMPANY APPLICATION|Sec 60(5) index missing
OF AP. LTD (1.B.C)/3728(
h ) PB)2020
STATE BANK OF INDIA Vs. gg_mi?g; IB
623 |0710102077862020/3 |M/S INDO ALUSYS IBC under Sec 7 proof of service missed
INDUSTRIES LTD (IBC)/925
' (PB)2020
COMPANY ggcé :C8(3)'Sec'
PRADEEP KUMAR JAIN Vs. |PETITION 2 15 Se.c
624 (0710102078792020/2 |[VIDYA PRAKASHAN (COMPANIES 24 1'( 1) éec index missing
MANDIR PRIVATE LIMITED |ACT)/114(PB) o
2020 242(4),Sec.
244(1)
YOGESH SHARMA Vs. AL- gg_mi?g; IB
625 (0710102019142020/3 |DUA FOOD PROCESSING (IBC)/519 IBC Under Sec 9 WRONG E FILING
PVTLTD (ND)2020
COMPANY
MAJ VIVEK PASRICHA Vs. |APPLICATION incomplete documents,notary
626 |0710102020262020/4 |AXISS DENTAL PVT LTD (COMPANIES |Rule 11 of NCLT stamp and verification on
AND ORS ACT)/162 affidavit is missing
(ND)2020
ENVITECH CONSULTANTS |COMPANY
INDIA PRIVATE LIMITED |PETITION IB . .
627 (0710102035742020/3 Vs. RUDRABHISHEK (1BC)/822 IBC Under Sec 9 index missing

ENTERPRISES LIMITED

(ND)2020




COMPANY

PRIYANKA UPPAL Vs. PETITION Sec. 59,Sec.
628 (0710102061222020/3 |[SUBSTRATAL SOLUTIONS [(COMPANIES |241(1),Sec. true copy sign missing
PVT LTD ACT)/74(ND) |242(4)
2020
AAY PEE EDUCATIONAL ,(A:(F?FI:/IIEIZ\AI_IEIgOM
SERVICES PRIVATE page-5 to 33 not clear & pg-
629 |0710102080082020/1 LIMITED Vs. REGISTRAR PANIES Sec 252 (3) 12 34 translation
OF COMPANIES ACT)/296
(ND)2020
INTERLOCUT
PARAMIIT GANDHI Vs. ORY Wrona e-filed Doc
630 |0710102087622020/1 |NARENDER KUMAR APPLICATION|Sec 60(5) @ Iicgation filed) '
SHARMA (1.B.C)/4181( PP
)2020
COMPANY
NAV RATNA ELECTONICS |APPEAL(COM
631 0710102062862020/2 |PVT. LTD. Vs. REGISTRAR [PANIES Sec 252 (3) wrong filing
OF COMPANIES FOR DELHI|ACT)/264
(ND)2020
DR. LAL PATH LABS E(EJE'FI"IACI)\III IB
632 (0710102157202019/2  [LIMITED Vs. AAPKA (IBC)/3478(N IBC Under Sec 9 wrong filing
URGICARE PVT. LTD. D)2019
M/S SMALL INDUSTRIES = |COMPANY
DEVELOPMENT BANK OF [PETITION IB .
633 |0710200014262017/9 INDIA Vs. M/S DELICIOUS|(IBC)/575 Sec. 7(7) wrong filing

COCO WATER

(ND)2017




TARA OVERSEAS PVT. LTD.

Company .
Vs REGISTRAR OF praveen Prayer not signature /
634 |0710102/09319/2020 |- \pANIES DELHI & /;Eiﬁaﬁg’mp Sec 252 (1) chauhan Income tax service DCIT Cell |2%/09/2020
HARYANA
CA(A) Merger
and i Index Councel Signature /
635 |0710102/09384/2020 NIRJARA ENTERPRISE Amalgamatio Sec. 230-232, Ashutosh Gupta|Petition & Annexure Every 30/09/2020
LIMITED Vs . Sec 234 .
n(Companies Pages Sign / Master Data
Act)
ENGINEERED FACILITY Interlocutory 1B)/985(ND)201
636 |0710102/09394/2020 MANAGEMENT SERVICES |Application Sec 60(5) 8 ANAND RAJ PAGINATION NOT DONE
Vs (I.B.C
Page Not Clear-
Interlocutory C.P.
637 [0710102/09385/2020 |Mianender Kumar Application  |Sec 30 (1B)/1396(PB)2 |Harshit Khare |2>>r2°7:260,261,263,264,30
Khandelwal Vs 2-319, / Volume-I Proper
(1.B.C) 019
Index
DEWESH AUTO CREATIVE Interlocutory CP
SERVICES PTV. LTD. Vs. o Rule 11 of . . e-stamp paper west Bangal
638 | 0710102/09367/2020 MORPHEUS DEVELOPERS é)ppllcatlon(IB NCLT, 2016 éIll38)/1715(PB)2 Ritesh Agrawal 100 rupees
PRIVATE LIMITED
YOUNG EDUTECH Application
PRIVATE LIMITED Vs. Company Appeal/388(ND) |SANJIV KUMAR [service missing roc and
639 0710102/08521/2020 | peisTRAR OF Application ;::j;g:;’ other 1 )h19 JHA income tax

COMPANIES




NEW SMART INDIA
MAINTENANCE SERVICES

Company

Page 38 not Clear, Volume

640 |0710102/03024/2020 PRIVATE LIMITED Vs Appeal(Comp [Sec 252 (1) RANJEET not in sequence / Income 07-03-2020
. . k KUMAR VERMA )
Registrar of Companies anies Act) Tax Service DCIT Cell /
Delhi
rajni Mittal Vs Jyoti Swarup ggt'r:;ipc)) anny Sec. Anianeva
641 |0710102/02606/2020 Mittal Builders And . 241(1),Sec. njaney Wrong section in Index 242 |27-02-2020
. . (Companies Mishra
Contractors Private Limited Act) 244(1)
GURVINDER PAL & ORS Vs. gg‘?:‘T'IAgII 1B Wrong e-filed Doc
642 |0710102159672019/4 MGF DEVELOPMENTS IBC under Sec 7 .g . . ’ 02.09.2020
(IBC)/2(ND)2 (application filed)
LIMITED
020
APOGEE ENTERPRISES (FES'IIYII'IID"IOSII: IB
643 |0710102019332020/3 |PRIVATE LIMITED Vs. (IBC)/514 Section 95(1) 202 249 true copy sign 02.09.2020
ANIL NANDA (ND)2020
INTERLOCUT
DEEPAK GUPTA RP Vs ORY
644 (0710102082802020/2 ) APPLICATION|Sec 60(5) wrong e fill need to IA fill 02.09.2020
HDFC BANK LIMITED
(1.B.C)/3520(
ND)2020
VINAYAK ADVERTISING V. ggﬁi?g; 5 true copy sign
645 10710200412652017/9 |RAJESH GEMS AND (IBC)/546 IBC Under Sec 9 02.09.2020

JEWELS PVT LTD

(ND)2017




ENVITECH CONSULTANTS |COMPANY
INDIA PRIVATE LIMITED  |PETITION IB -
646 |0710102035742020/4 Vs. RUDRABHISHEK (IBC)/822 IBC Under Sec 9 true copy sign missed 02.09.2020
ENTERPRISES LIMITED  |(ND)2020
COMPANY
APOGEE ENTERPRISES . .
647 (0710102019332020/1 |PRIVATE LIMITED Vs. PETITIONIB | +ion 95(1) wrong e fill need to IAfill 5 1 5020
ANIL NANDA (IBC)/>14
(ND)2020
COMPANY
SUDHANSHU GUPTA Vs. | APPLICATION
648 [0710102016602020/3 [ o S (18010030 9@ page 19 20 not clear 02.09.2020
2020
COMPANY
APOGEE ENTERPRISES . .
649 [0710102019332020/3 |PRIVATE LIMITED Vs. PETITIONIB | tion 95(1) wrong e fill need to IAfill ;) 59 5029
ANIL NANDA (IBC)/>14
(ND)2020
CP(AA)
LEGAL AVENUES V. '/Z';ifgi p/’l*/i“T'DI
WELLDONE TECHNOLOGY Sec. 230-232, .
650 |0710102011792019/5 PARKS DEVELOPMENT ON(COMPANI Sec 234 document not in proper 08-01-2020
PRIVATE LIMITED ES
ACT)/60(ND)
2019
CORE BUILDWELL PRIVATE|COMPANY
LIMITED Vs. NEW INDIA |PETITION IB
651 [0710102063872020/3 | 1Ty DEVEL OPERS (BCys34  |1BC under Sec? TRUE COPY SING MISSED ~ [10-01-2020

PRIVATE LIMITED

(PB)2020




MR. PRADEEP LAKHANI Vs.

INTERLOCUT

ORY Application e .
652 |0710102089232020/1 Egﬁs;mi ON'ET oF DELH1[APPLICATION under any other a‘iz'r'lcazﬁ;‘ file in addestional |, 4 1 020
& HARYANA (1.B.C)/3943( | provisions- IBC 9 THing
ND)2020
ANP ATELIER &
ASSOCIATES COMPANY ggﬁ??g; B
653 [0710102035252020/1  |PRIVATE LIMITED Vs. IBC Under Sec 9 INDEX MISSED 10-02-2020
PLUTO SOFTWARE (IBC)/821
PRIVATE LIMITED (ND)2020
M/S INDIAN DELCO PVT. gg‘?:‘T'IAgII 1B wrong filing application file in
654 |0710102162662019/5 |LTD. Vs. SN JEE BUILD IBC under Sec 7 9 Ming app 10-02-2020
WELL PVT. LTD (IBC)/3434(N addestional
S D)2019
UDAYRAJ PATWARDHAN -
RESOLUTION COMPANY o
PROFESSIONAL FOR APPLICATION [APPlication
655 [0710102171132019/1  |MEHAK REALTECH (BCy200  |Under any other FILE AS A APPLICATION 10-02-2020
PRIVATE LIMITED Vs. (PBj2020  |Provisions- IBC
MEHAK REALTECH
DRIVVATE | TMITED
UDAYRAJ PATWARDHAN -
FPlFEggIéLSJ-SI—IIgII\:]AL FOR COMPANY Application
656 (0710102171142019/2 |MAGAD REALTECH '(AIFI;IZL)I/%%;ION under any other C:;EnA?,i;?nAPPLICATION 10-02-2020
PRIVATE LIMITED Vs. (PB)2020 provisions- IBC 9 1ing
MAGAD REALTORS
DRIVVATE LIMITED
INTERLOCUT
PAWAN BUILDWELL ORY Sec 43(1) rfw
657 [0710102066962020/4 |PRIVATE LIMITED Vs. MR. |APPLICATION REJECTED 10-03-2020

RAMESH KUMAR SUNEJA

(1.B.C)/2499(
ND)2020

Sec 44 (1)




COMPANY

JACHANA ESTATE PRIVATE | APPLICATION
658 (0710102067222020/1 |LIMITED Vs. MASS (COMPANIES (Rule 11 of NCLT True copy sign missing 10-03-2020
METALS PVT. LTD. ACT)/333(PB)
2020
INTERLOCUT
GAC SHIPPING ( INDIA)  |ORY Application
659 |0710102070492020/2 |PVT.LTD. Vs. CLASSIC  |APPLICATION|under any other index missing 10-03-2020
BOTTLE CAPS PVT. LTD.  |(L.B.C)/2763( | provisions- IBC
ND)2020
Interlocutory |APPLICATION  [C.P.
660 [0710102/09427/2020  |GYANESHWAR SAHAI Vs. |Application(IB|ANY OTHER  |(IB)/597(ND)20 |GAYNESHVER |PRIMARY REPORT 01/010/2020
Q) PROVISION IBC |18
Interlocutory C.P.
661 [0710102/09420/2020 |MUKULJAINVS. BNAGA 1, 1 ication(1B|60(5) (1B)/893(ND)20 | P3shwat PG 20,29,30 NOT CLEAR  |01/010/2020
BHUSAN 0) 18 Anand
SANGUNITY EXIM INDIA | 0o
662 [0710102/09422/2020  [LTD Vs. SANGUNITY EXIM RULE11 NCLT |CP/78(ND)2016 |Aneet Bagga  |201-202 NOT CLEAR 01/010/2020
APPLICATION
INDIA LTD
Company page:33-40, 42-45, 47-523,
663 |0710102/09349/2020 |Inabensa Bharat Pvt. Led. |, 0 1g  [1BC Under Sec anikit prasoon |55-61, 69, 79, 80, 81, 201-  |29-09-2020

Vs

(IBC)

10

207 page not clear




Company

664 0710102/09389/2020 |- M- Ceramics & Ferro o000 18 [1BC Under Sec 9 Dr. sumant 1 less than 1 cr 30-09-2020
Alloys Vs DCM Limited (IBC) bhardwaj
page:448, 449, translate
page 41, 93-95, 260, 262,
ICICI Bank Limited Vs M/s |[Company 398-400, 461-462, 472-480,
665 |0710102/09391/2020 |PRIME GOLD- SAIL JVC  |Petition IB  |IBC under Sec 7 sng & partners |490, 493, 494, 534-539, not |30-09-2020
LTD. (1BC) clear and all bank statement
not properly scanned all
nanec are cut nange A1 {24
Rohit Prasad Vs S&N Company Dharmvidhi age:31-33. 38, 43, etc page
666 |0710102/09381/2020 [Lifestyle Infraventures Pvt |Petition I8 |IBC under Sec 7 legal services  |P29%:21733, 36, 93, €€ PAGE |31 59 5070
. not clear
Ltd (IBC) and soltions
Flight Lieutenant Rupa R.
Gaur (Retd.) Vs Mode Company claim amount less than 1 cr
667 |0710102/09241/2020 o . Petition IB IBC Under Sec 9 anuj tiwari . " 125/09/2020
Advertising and Marketing receipt not show
: e (IBC)
Private Limited
Pages Missing-117,157 /
Company 158, 158,159,105-210,275
Nikhil Jain Vs RAJDHANI Petition TALHA ABDUL eUnttUstdueintd
668 |0710102/09428/2020 |\ ;o5 jRIES LIMITED (Companies |°¢¢ 213 RAHMAN 281,285,286,290,291,436,44
Act) 6,492 / Translate-407-
435,437-445,447-454,457-
A7 4754220 484-4Q1 403
YOUNG BIN KWAN HOTELS Company
& TRADING PRIVATE ABHISHEK Merge Into One PDF / File
669 (0710102/08224/2020 |, \y1rep vis REGISTRAR OF| APPEI(Comp (Sec 252 (3) THAKUR Not Properly

COMPANIES

anies Act)




Sec 252 (1),Sec

INFOZONE SERVICES Company 252 (1) - B PRASANT Wrong Section / Income Tax
670 (0710102/07988/2020 PRIVATE LIMITED Vs Appeal(Comp y KUMAR 9 .
. - h Government Service DCIT Cell Missed
Registrar of Companies anies Act) Body SARKAR
Interlocutory
671 [0710102/09442/2020 [Vivek Raheja Vs Application  [Sec 60(5) (Z:(I:{IQB/ 2924/ND/ Vivek Raheja  [Applicant not signature-6 10-03-2020
(1.B.C)
nterlocutory [Sec 33(1) (b) (i)|C.P. NIKSHUBHA
672 (0710102/09465/2020 [ABHIMANYU MITTAL Vs. |Application(IB|to (iii) r/w Sec |(IB)/1587(ND)2 SETHI SIGN MISSED ON ANEXURE |10-04-2020
®) 33(3) 019
nterlocutory |Application C.P.
673 0710102/09444/2020 |VIVEK RAHEJA Vs. Application(IB|under any other [(IB)/2924(ND)2 |VIVEK RAHEJA [PAGE 155 NOT CLEAR 10-03-2020
(0)] provisions- IBC |019
nterlocutory |Application C.P. . .
NILESH SHARMA Vs. o milan singh PG 52,59 IN HINDI AND o
674 (0710102/09461/2020 ATUL KUMAR Application(IB undgr_any other [(IB)/2130(ND)2 negi 74,80-86, 91,93 NOT CLEAR 10-03-2020
(0)] provisions- IBC 1019
APAVARGA TRADING nterlocutory |Application C.P. VINAY KUMAR
675 ]0710102/09450/2020 |COMPANY Vs. M/S DEV  |Application(IB{under any other |(IB)/1238(ND)2 9,11,18,42,43 IN HINDI 10-03-2020

LANDCON PVT. LTD.

0

provisions- IBC

019

JAIRATH




Sign on every page of
application and true copy on

SHITESH SACHAN AND Interlocutory Application C.P. MAREESH annexures, page is blank
676 (0710102/08646/2020 |[OTHERS Vs. SUPERTECH |Application(IBjunder any other |(IB)/2187(ND)2 after pg no. 6,7,17-20 10-01-2020
. PRAVIR SAHAY 17 4
LIMITED 0 provisions- IBC (019 722,723,966,1281,1282 pg
no.
10 AR7 123687 13682 1590 1AN
DAVENDRA KUMAR Vs. Compan
677 (0710102/09425/2020 DELTOS INFRA PRIVATE pany Rule 11 of NCLT|CP/98(ND)2020 [aaryan sharma |SIGN MISSED on application
Application
LIMITED
Interlocutory C.P.
SHIV SHANKAR SETH Vs. o 50,61,72-75,91-106 not clear
678 |0710102/09017/2020 CITY UNION BANK Application(IB|Sec 60(5) (IB)/2144(ND)2 page
0 019
Pages Blur & Not Clear-46-95
/ Income Tax Service DCIT
Company Cell / STK-7 / Master Data
MAHENDER KUMAR Vs AMRENDRA ]
679 |0710102/01340/2020 Registrar of Companies AppeaI(Comp Sec 252 (3) KUMAR SINGH Not Clear / Board Resoulation 29/01/2020
anies Act) / Memorandum Appearance
NCLT-12 Format / Merge Into
One DDE
N RATHORE BUILDCON
PRIVATE LIMITED Vs THE |Company Sec 252 (1) - By Gursat Singh Wrong Section Choose /
680 |0710102/09446/2020 REGISTRAR OF Appeal(Comp |Government Vachher 9 Income Tax Service DCIT Cell|10-03-2020
COMPANIES NCT OF DELHI |anies Act) Body / Wrong Scan-103
AND HARYANA
CP(AA) Registered Office Mumbai
Merger and Tamilnadu / Page Not Clear-
GE INDIA INDUSTRIAL . |Sec. 230-232 - [CA/CAA/117/ND ) )
681 (0710102/02660/2020 PRIVATE LIMITED Vs Amalgamatio Second Motion /2019 Anuradha Dutt [146-152,181 28/02/2020

n(Companies
Act)

182,185,189,190,225,233-
236,238-242,251,255




CP(AA)

Page Not Clear-

Merger and
DONRIVER INDIA PRIVATE . |Sec. 230-232 - [CA/CAA/121/ND|MOHD NAZIM (274,278,289,334,337- A
682 10710102/07622/2020 || y\rep s Amalgamatio | o 0 4 Motion |/2019 KHAN 338,274,277,278,289,334,33 |°€ 042020
n(Companies
7,338,340,
Act)
Interlocutory C.P. CHANDRA
683 |710102063812020 MANOHAR LAL VIJ Application(1B| 26 43 W 15311 79(ND)20 |SHEKHER Pg-94,110 font small not
Sec 44 (1) clear,pg-141 not clear
(@) 19 GUPTA
AADI PROPBUILD PRIVATE
hIA""RI;\EIBRXSKU":/IFXR Interlocutory cp 17,20,22,22-25,27-29,32-
-~ . PULKIT 35,38,39,41-45,47-48,51-
684 |0710102/09340/2020 SHARMA (RESOLUTION Application(IB|Sec 60(5) (IB)/1397(PB)2 RASWANT 53,55-56.66-70 not clear
PROFESSIONAL OF 0 019 page
INDIRAPURAM HABITAT
CENTRE DRIV/ATE
VIKAS KUMAR Interlocutory RAKESH
685 |0710102/08345/2020 GARG Vs. MAHESH Application(IB|Sec 60(5) true copy missing
KUMAR
TANEJA (@)
Arjun Ispat India Private Application
686 (0710102/09483/2020 Limited through liquidator under any other AMOL VYAS objection-case type wrong 10-05-2020
Mr. Rajneesh Singhvi Vs provisions- IBC
Arjun Ispat India Private Application
687 |0710102/09491/2020 Limited through liquidator under any other AMOL VYAS objection-case type wrong 10-05-2020

Mr. Rajneesh Singhvi Vs

provisions- IBC




ULTRATECH CEMENT

objection-page not clear

688 |0710102/09135/2020 LIMITED Vs Universal IBC Under Sec 9 Deepa Sharma |94,96,98,99,114,115 19/09/2020
Journeys India Pvt. Ltd overwriting pages-112,113
objection-pages not clear
84,87,95,96,98,103,104,108,
archon powerinfra pvt ltd HARSHAL 109,113,117,118,119,129,13
689 |0710102/03368/2020  |\c"pin i tan prefab Itd IBC Under Sec 9 KUMAR 3,134,136,137,138, 144, 146,1 | -//03/2020
48,151-
153,161,162,165,167,171
ANIL KUMAR WADHWA Interlocutory |Application C.P
SUMIT WADHWA Vs. M/S -~ . NAGARAJ]
690 |0710102/09512/2020 ABW INFRASTRUCTURE Application(IB undgr_any other |(IB)/375(PB)20 SUBRAMANIAN page no 36-37 not clear 10-05-2020
(0)] provisions- IBC |18
LTD
SATISH KUMAR RUSTAGI |Interlocutory
o Rule 11 of (1B)/2251(ND)2 [ARUNAV Pg- 75 t0 96,137,142 to 158 [,
691 |0710102/09506/2020 [Vs RISE PROJECTS PVT. Application NCLT, 2016 019 PATNAIK not clear Pg-193 to 195 cut 10-05-2020
LTD. (1.B.C)
Interlocutory Pg-34 to 59/65 to 67 /225 to
MANUJ SETHI Vs RISE - Rule 11 of (IB)/2251(ND) |ARUNAV e
692 |0710102/09513/2020 PROJECTS PVT. LTD. Application NCLT, 2016 2019 PATNAIK 2_28 nqt clea_r & t_rt_Je copy 10-05-2020
(I.B.C) sigh missed in initial pages
COMPANY . .
Volume will be divided after
STATE BANK OF INDIA Vs. |PETITION IB
693 10710102005032019/27 SHRI LAL MAHAL LIMITED |(IBC)/613 IBC under Sec 7 200 pages.

(ND)2019

true copy sign missing




STATE BANK OF INDIA Vs.

COMPANY
PETITION IB

694 |[0710102005032019/28 SHRI LAL MAHAL LIMITED |(IBC)/613 IBC under Sec 7 True Copy Sign Missing
(ND)2019
MR. ANIL GARG &OTHERS E(E)'IIEQ'IID'IA(I)\III
695 [0710102006262020/2 |3 M/S AADHAR STUMBH | ~vio/N1ES [sec. 241(1) page 12 to 18 true copy sign
TOWNSHIP PRIVATE ACT)/23(PB)2 missing
LIMITED & OTHERS
020
MONTEREAUX RESORTS gg_mifg: page no. 156, 201 to 217,
PVT. LTD. Vs. ASCOT . 224 to 225, 231, 256 pages
696 10710102032752018/12 HOTELS AND RESORTS '(A((::?_I;}FIQZIES Section 420 are not clear. documents are
PRIVATE LIMITED (ND)2016 not properly uploaded
INTERLOCUT
ANIL KUMAR SHARMA Vs ORY
697 |0710102065212020/3 " |APPLICATION|Sec 60(5) Proof of service not clear
VIJENDER SINGH & ORS
(1.B.C)/2366(
PB)2020
COMPANY
V.K. REALTECH LIMITED |APPEAL(COM
698 (0710102079582019/3 [Vs. MORPHEUS PANIES Sec 252 (3) Index missing, No pagination
DEVELOPERS PVT LTD ACT)/367
(ND)2019
INTERLOCUT
ORIENTAL BANK OF ORY Application
699 |0710102080642020/1 (COMMERCE Vs. CASE APPLICATION [under any other page no. 1 - 23 Sign missing

COLD ROLL FORMING LTD

(1.B.C)/3413(
PB)2020

provisions- IBC




COMPANY

PRIYANKA UPPAL Vs. PETITION  |Sec. 59,Sec.
700 [0710102061222020/2 |SUBSTRATAL SOLUTIONS [(COMPANIES [241(1),Sec. page no. 116, 132, not clear,
PVT LTD ACT)/74(ND) |242(4) page no. 138-143 page cut,
2020
INTERLOCUT
SANDEEP KR BHATT Vs, |ORY
701 |0710102066122020/5 |PROACTIVE PLAST PVT  |APPLICATION|Sec 60(5) Supporting Affidavit missing
LTD (LB.C)/2782(
ND)2020
M/S APPLIED ELECTRO ENRTYERLOCUT Rule 11 of
702 |0710102074782020/5 L/l/:\RGvNIETDIEC: El\j;'ALRTEHX; APPLICATION|NCLT, Eslf)‘;ge:igsn”:iszirgge”y
% ORS (1.B.C)/3047( | 2016,Section 74 '
ND)2020
INTERLOCUT
LIC HOUSING FINANCE ~ |ORY
703 |0710102076762020/1  |LIMITED Vs. M/S PIYUSH |APPLICATION|Sec 60(5) Wrong e-filing
COLONISERS LTD. (LB.C)/3168(
PB)2020
INTERLOCUT
SANJEEV SHARMA Vs. ORY
704 |0710102082462020/1  |PUMA REALTORS PRIVATE |APPLICATION |Sec 60(5) index missing 06-10-2020
LIMITED (1B.C)/3478(
)2020
COMPANY
MR VIKRAM BAKSHI Vs.  |APPLICATION
705 |0710102091142020/1 |MONTEREAUX RESORTS  |(COMPANIES |Rule 11 of NCLT true copy sign missed 06-10-2020
PVT. LTD. ACT)/553

(ND)2020




INTERLOCUT

M/S PADIA TIMBER ORY
706 ]0710102091382020/1 |COMPANY PVT. LTD. Vs. |APPLICATION|Sec 60(5) wrong e fill need to IA file 06-10-2020
BANK OF BARODA (I1.B.C)/4068(
)2020
INTERLOCUT
M/S PADIA TIMBER ORY
707 [0710102091462020/1 |COMPANY PVT. LTD. Vs. |APPLICATION|Sec 60(5) wrong e fill need to IA file 06-10-2020
BANK OF BARODA (1.B.C)/4141(
)2020
COMPANY
GHANSHYAM SHARMA Vs. |PETITION IB ) ]
708 ]0710102118802019/9 SH. ANURAG SINHA (IBC)/2218(N IBC Under Sec 9 wrong e fill need to IA file 06-10-2020
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